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COUNCIL OF riTATE
S a t u r d a y ,  1 4 t h  A p r i l , 1 9 4 5

The Council met in the Council Chamber of the Council House at Eleven
of the Clock, Mja. Chairman (the Honourable Mr. M. N. Dalai) in the Chair§

DEATH OF PRESIDENT ROOSEVELT
Mr. CHAIRMAN (the Honourable Mr. M . N. Dalai): Honourable Members, before

we start the business of the House, it is my sad duty today to comment on an inci­
dent which has cast a. gloom not only in America but in all the Allied countries
of the world, in the sudden and unexpected deatli oi President FranMin Roosevelt.

Honourable Memoers, 1 suggest that alter making a few comments on the death
of President Roosevelt we adjourn for h ijf an hour, until 11.-45 a .m . today, when
the regular business of the House will be continued. (Honourable Members : 
“ Yes” ).

Honourable Members, fclast yea/Roosevelt was re-elected £or the fourth time
President ol the United States of America by an overwhelming majority, demons­
trating unquestioned allegiance which he commanded iri his country, and the world
acclaimed the choice with joy and enthusiasm.

Roosevelt’s place in world history will be judged by his part on the second world
war and that is part of his greatness and his tragedy. Roosevelt was of the same
heroic mould as Abraham Lincoln and Woodrow Wilson and had the same pasBion
for demooracy and international justice.

The world had looked to President Roosevelt to complete the unfulfilled mission
of Woodrow Wilson and set up an organisation for world peace. There can there­
fore be no greater calamity than his sudden death, almost on the eve of the §an
Francisco Conference. /

Those who know the stubborn illusions of isolationism will appreciate his
courage in the early years of the war. He not only brought America into the \*ar 
but made it possible for America to help freely and extensively the allied countries
throughout the world. One shudders to think of the consequences if American
help had not been brought in such large measure. -

The strain of the war hastened his end. But his name will live in history with
his two great companions, ChuilGfiill and Stalin, as the men whose labours, and the
inspiration of whose personalities, brought us within sight of Victory.

The death of Roosevelt is a sad and bitter blow not only to * the Axhericali
Democracy, but an incomplete end to an epoch of world-shaking events. The
void created by so gigantic a personality cannot be replaced* •

The loss of a world figure with such liberal sympathies and dynamic energy
is as much India’s loss. It is only right therefore that this House should place on
reoord the irrepairable loss the world has suffered.

The Honourable Sir MAHOMED USMAN '(Leader of the House); Mr.
Chairman, I beg to associate myself with every word of what you have said. The
death of President Roosevelt is a great loss to the world at this juncture and 1 
would suggest that you should communicate our condolences to the bereaved family
and to the Government of the United States of America ; and I also suggest that
after the Leaders of the various Parties have spoken we do adjourn for half an hour
as a mark oi respect to the memory of the deceased. '

The Honourable Rai Bahadur SRI NARAIN MAHTHA (Bihar : Nonj
Muhammadan) : Sir, I wish to associate myself on behalf of the Progressive Party
with all that has fallen from your lips on this very solemn and distressful occasion.
President Roosevelt was a world figure in every sense of the word. He dominated
the world stage at the most critical time cl’ its history. Some of us remember him
with giea concern as one cf'the signatories to the Atlantic Charter. We all felt
that the Atlantic Charter waB the proper and the most desirable basis for the build*
i»g up of the w orld peace Mid that President Roosevelt w ould live to we the day
when the ideals for which he put his signature to the Atlantic Charter would be
achieved We admire the guidance that I’residtnt Roosevelt gave to bis gieat

r (625)
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country, America, during the years of the war. W© all remember that he opposed 
the cash and carry scheme which would have made the prosecution of the war very 
difficult for the Allies. We also remember him as the father of the lend-lease t-elicrne 
which has enabled the wair to be carried on in the way it has been possible lor the Allies 
to do on account of the lend-lease arrangement. His death has come at a time when 
the world has not got out of crisis. We all wish he had lived to guide the delibera­
tions of and to use his wholesome influence over the various contending elements 
at the San Francisoo Conference. We all wish t > share to the fullest degree the 
regret and the grief of the Americans and other members of the Allied Nations at 
the passing away of President Roosevelt. *

The Honourable Mb. G. S. MOTILAL (Bombay : Non-Muhammadan) : 
Sir, 1 rise to give expression to my sense of sorrow on the passing away of Mr. Roose­
velt who was the President o f the United States and to associate myself on behalf of 
my party in the expressions of condolence which have fallen from you and from 

•the Leader of the House. President Roosevelt has wot', a unique place in his great 
country. He will live in our memory as very few have lived before. The 
sorrow is all the more that he has not lived to see the fruits of his own efforts. But 
what is given to man is to make an effort. He made a splendid effort to win the 
war. Now that the end of the war is near, he was not spared unfortunately by 
Providence to see the victory to which he had contributed so handsomely. Sir, 
with these wofils, I associate myself with the tributes paid to President Roosevelt.

The Honourable Mr. HOSSAIN IMAM (Bihar and OrLssa : Muhammadan): 
Mr. Chairman, on behalf of the Muslim League Party, I wish, to associate myself 
with all the remarks that have fallen from your lips. President Roosevelt was 
a figure of international repute and his work in peace and war will remain ever 
engraved n world history. . With a capitalistic economy he combined the basis 
of collective socialism inaugurating the Newr Deal. At the time when he occupied 
the presidential chair in January 1933, America was in the grip of a depression and 
the way in whioh he steered the ship of state entitles him to a place in the honoured 
list of great men of the world. He carried this from national field to the inter­
national field when he inaugurated lend-lease. It was for the first time that the 
concept of the oneness of the world, of the human beings being one race and one 
unit body was oonoeived and given effect to in measures the magnitude o f  
whioh would have staggered the pre-war world. In addition to all that America 
has done for tlie victory of the Democracies against the Axis Powers the action of 
President Roosevelt will remain always honoured in the list of those who can be 
regarded as international benefactors.

Sir, I associate myself with the tributes which have been paid to his memory.
The Honourable Raja CHARANJIT SINGH (Nominated Non-Official) : 

f  also associate myself with the tributes of respect which have been paid to the 
memory of the late President Roosevelt. His sad and sudden death is a grievous 
lo»s and the sympathy of the whole world goes to Mrs. Roosevelt and the family.

Brigadier the Honourable Sir HISSAMUDDIN Bahadur (Nominated 
Non-Official) : I wholeheartedly associate myself with the previous spenla jb.
It is very sad, Sir, that President Roosevelt missed the picnic party at Berlin.

The Honourable Sir GOPALASWAMI AYYANGAR (Madras : Non
Muhammadan): I wish to add my tribute to those that have been already paid
to the memory of a great man—one of the biggest men in human history. H e 
was big in his ideals, bigger- .perhaps in the manner in which he
stated them to the world, biggest in the generous way in which he endeavoured
to implement those ideals. Great ideas came forth from his brain in the
course of th last few years : the Atlantic Charter, the Four Freedoms, 
Hot Springs, Brettdh Woods, Dumbarton Oaks and San Francisco. It is 
very unfortunate that he should have passed away at this juncture, for
out of the throe chief figures which have stood forth during this groat ’frar he perhaps 
was the man who could have organised poace in the true sense of the word. 6 0  
far as Mr. Churchill is concerned ho has been very groat in war but very woll f ounded 
doubts have been expressed aB to whether he will be great in the organisation of
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peace in tho post-war world. ~ Marshal Stalin perhaps will concentrate hi* energies 
on rebuilding his own oountry after the wai> is over, but, if President Roaievelt 
had romained, he would have given of his bout to the organisation of world security 
and peace in a manner which nobody etee in the world could have done. It is a 
great calamity that the world has suffered. He was bom in an atmosphere where 
the polities was one of power and the economics was one of plenty but lie endeavour­
ed to harness power to enabling the smaller, weaker nations of the world to acquire 
the power to order their own affairs, and he liarnessed tho plenty that he was bom 
in lor the purpose of enabling the weaker nations also to acquire the capacity to 
establish plenty among themselves and later on in a world where the ruling idea 
would have been tho interdependence of nations he would have promoted ton man 
welfare in a manner which nobody else in the world at the present moment could 
have done.

I associate myself, Sir, with the tributes that have been paid.
The Council then adjourned for half an ho*ur till a Quarter to Twelve o f the 

Clock.

The Council reassembled at a Quarter to Twelve of the Clock, Mr. Chairman 
t̂he Honourable Mr. M. N. Dalai) in the Chair.

QUESTIONS AND ANSWERS 
H ydari Mission

378 [The H onourable Mr. NARAYANDAS GIRDHARDAS : Will Govern 
ment lay on the table before the close o f the present session of tho Council a report 
of the work done by the Hydari Mission in England ? •

The H onourable Sir AKBAR HYDARI : I would refer the Honourable 
Member to the Press Communique issued on the evening of Friday, the 6 th April, 
which was circulated to Honourable Members.

H ydari Mission
379. The H onourable Mr . NARAYANDAS GIRDHARDAS : Will

Government state whether the Hvdari Mission had concluded any agreen ont for 
importing goods from tke United Kingdom to India ? I f  so, will Government give 
the list of $uch goods and state their value ? *

The H onourable SirvAKBAR HYDARI : I would refer the Honourable 
Member to tho Press Communique issued on the evening of Friday, the 6th April, 
which was circulated to Honourable Members. v

Constitution of a Panel for Cottage Industries
380. The Honourable Mr. NARAYANDAS GIRDHARDAS : Will Govern­

ment consider the advisability of constituting a panel for cottage industries parti­
cularly for hand-apinning and weaving consisting of representatives of the people 
and a representative of the All-India Spinners* Association on the fjame lines as 
other panels recently constituted for Post-War Industrial DeveJqm ent ?

The H o n o u r a b l b  SfR AKBAR H Y D ARI: The matter is under conjidera
tion.

Post-W ar Development

381. The H onourable Mr . NARAYANDAS GIRDHARDAS ; Will Govern
ment consider the advisability of calling a conference of the various political partiee 
and minorities and place before them any scheme of Post-War development evolved 
by them and obtain their views before putting into effect any such scheme finally 
decided upon by Government ?

The H onourable Sir AKBAR HYDARI : I invite the attention of the 
Honourable Member to the speech of the Honourable the Planning and Develop­
ment Member on the 14tli March, during the debate initiated by Mr. G. S. Motilal. 
Having regard to the considerations mentioned in that speech and tl;e setting up 
of a Standing Advisory Committee Government do not consider that a conference 
9ueh at is proposed-will serve any useful purpose,



. Creation  or a separate A ndhra  P ro vin ce1
382. T he  H onourable  Mr. NARAYANDAS GIRDHARDAS : Will Govern­

ment oonsider the question of creating a separate Andhra Province consisting of 
the Andhra Districts of the Madras Presidency in view of the demand of the peoplo 
o f Andhra for the creation of such a province ?

T he H onourable Sir  MAHOMED USMAN : Government do not consider 
the present time opportune for taking up the question.

N on-cooperation  b y  H in d i W riter s , etc ., w ith  A l^-In d ia  R adio

383. T he H onourable  Mr . G. S. MOTILAL : W ill Government state :—
(а) Whether it is a fact that writers, poets, and others who were giving broad­

casts in Hindi from various stations are now non-co-operating with A. I. R. ? If 
so, since when and for what reasons ?

(б) Will Government lay on the table a statement showing the names, [addresses 
and the nature of work done by persons referred t o in (a) before their abstention 1

T he  H onourable  Sir  MAHOMED USMAN : (a) A certain number of 
Hindi writers, talkers, etc., who were previously participating in All-India Radio 
programmes have withdrawn their co-operation due to the agitation started by the 
protagonists of Hindi about the middle of last year as a protest against the alleged 
anti-Hindi polioy of All-India Radio.

(6 ) The required information is being collected and will be placed on the t able 
of the House in due course. %

L anguage P olicy of A ll-In d ia  R adio
384. T h e H o n o u r a b le  Mr . G. S. MOTILAL : Have Government seen the 

statements issued by the Hindi Sahitya Sammelan recently regarding the language 
policy of the A. I. R.?

T he H onourable  Sir  MAHOMED USMAN : Yes.
P ublication of B ooks in  Urdu  and  H ind i .

385. T h e  H o n o u r a b le  M r. G. S. MOTILAL : Have Government received
from the centrally administered areas and each of the provinces, /nfoimation re­
garding : (a) The number of books jniblished in Hindi and Uudu dining the last
three years % (b) The number of journals and periodicals (including weeklies,
fortnightlies and monthlies) published in Hindi and Urdu during the last three 
years ? (c) Th^ number of subscribers to each of the- journals and periodicals
referred to in (6 ) ?

T he H onourable  Mr. 0. F. V. WILLIAMS : Either the Government of 
India or Provincial Government receive in one form or another most of the infor­
mation that the Honourable Member refers to, and Provincial Governments make 
certain returns to the Central Government. The information in the possession 
of the Central Government doos not at present extend beyond the year 1943.’ It 
would involve an enormous amount of time and labour to collect up to date all the 
information in the form suggested by the Honourable Member. v

INFORMATION PROMISED IN REPLY TO QUESTIONS LAID ON
THE TABLE

T he H onourable Mr . H . C. PRIOR (Labour Secretary) : Sir, 1 lay on the 
table the information promised in reply to a supplementary to question No. 3, asked 
by the Honourable Mr. P. N. Sapru on the 15th. February, 1945.

628 co u n cil or s ta tb  [,14th A p r il  J 945

A i a o t m e n t  o r  G o v e r n m e n t  Q u a r t e r s  t o  M e m b e r s  oir t h e  C e n t r a l  L e g i s l a t u r e  
The Hupplettout(|rie0 refer to 95 quarter* which are allotted to members of the Central Legin- 

Uture in New Delhi and are situated in t he following localities :—
(a) Constructed prior to J933-3 J. .

Windsor Place . . . . . . . . . . .  20
Ferozeshah Road ................................................................................................20
Queensway . . . . . • . • . . . . 10
G. Ot B.’s Class* D * used a« M. L. As/ Houses . . . . .  12

Total .  .
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{b) Con- inicted in 193&-34.

Fero/eshah Road and Canning Road . . tilt

G r a n d  t o t a l  . . 95

Accommodation in t-hcwe quurterB varies slightly ; 65 of them have an additional room. Tho 
rent« of quarters mentioned in category («) wore pooled in 1933-34 in consultation with the House 
Committee of the Council of State and the'LegiHlative Assembly and the roit ftr each qf these 
quarters was fixed at Rh. 80 per month.

When the additional 33 quartern mentioned in (b) above were subsequently constructed, rent* 
for these were pooled with those of the former ; and a uniform rate of Rh. 79-12-0 per month was 
fixed for all the 95 quarters.

NOTICE OF MOTION FOR ADJOURNMENT
Mr . CHAIRMAN (the Honourable Mr. M. N. Dalai) : Honourable Members, 

I have received a notice for Adjournment of the House from the Honourable Mr. 
Hossain Imaui. It reads :—

“ 1 wish to move the Adjournment of the House to consider a matter of urgent definite public 
importance, namely, the issue of instructions by the Government of India to Bengal for tke 
purchase of cloth in Calcutta for export to China.”

T he H o n o u r a b le  Mr. HOSSAIN IMAM (Bihar and Orissa : Muhammadan) : 
Mr. Chairman, I wish to move this Adjournment in order to clear the air on one 
matter : whether it is a fact that the Government of India issued instructions to the 
Bengal authorities for the purchase of cloth for China at a time when there was 
great scarcity of cloth in Bengal and when people in Bengal wore crying for cloth ; 
was it fitting at such a time that the Government of India should issue instructions 
for a further depletion of the stocks that might be held there ? I hope, Sir, that 
the Honourable the Secretary will be able to throw some light on the subject.

T he H onourable Sir  AKBAR HYDARI (Industries and Civil Supplies 
Secretary) : Sir, I am very glad that the Honourable Member has by this rather
imorthodox method given me the chanoe of removing a serious misconception in the 
public mind and in the minds of the Honourable Members of this House. I think 
the statement he refers to is what appeared in The Hindustan Standard of Calcutta 
which gives aJacsimile of a letter purporting to have been written by Mr. T. Jones, 
Provincial Textile Commissioner. He is an officer of the Bengal Government. 
The facts of the case are as follows :—

In the first place, I may mention that this is not a matter « f  urgent public 
importance, because this letter is dated the 26th August, 1944— a good many months 
ago.

T he H o n o u r a b le  Mr. SUSIL KUMAR ROY CHOWDHURY (West Bengal : 
Non-Muhammadan) : But it was published only the other day.

T he H o n o u r a b le  Sir  AKBAR HYDARI : The cause of action arose at 
far back as August, 1944. ^

The H o n o u r a b le  Mr. SUSIL KUMAR ROY CHOWDHURY : We did not 
know that. .

The H o n o u r a b le  Sir  AKBAR H Y D A R I: That is why I called this method 
unorthodox. What happened was this. Last year we were very short of raw 
silk for the manufacture of parachutes for the Defence services. The only place 
whore India could get this silk was China ; though, we produce our own silk, that 
was not enough. The Chinese were prepared to let us have this silk only if wo gave 
them some cotton textiles m return. They made a considerable demand, which 
we reduced bv negotiation. Finally what was agreed to was that their agents 
should purchase 9 7 ,0 0 0  yards of cloth—not even 1 0 0 ,0 0 0  yards, much Jess half 
a million ; only 97,000 yards—in India against the silk which they had sold ua, 
and we would allow them to ship that to China. Mr. Jones's letter runs a#

follOTs^ .g authoriH ed b y  this Departpoeqt to procure all the doth he require*, which u  to 
be despatched urgently to China,**
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Of course this might give tho publio the impression that Mr. Woo could roam 
the oountry at large and purchase any quantity of doth. That was not the case. 
He was limited to a very small figure.

Secondly, though I only received this notice yesterday evening, I made en­
quiries, and, as far as I am infortaicd, nobody either in the Supply Department or 
in my own Department issued any written instructions to Mr. Jones, much less 
any instructions of the kind mentioned in this letter. If might have been that 
sotae officer got into touch with Mr. Jones on the ’ phone%at Calcutta and said f 
“  Here is the agent of the Chinese Government ; let him buy up to 97,000 yards 
of cloth

These are the facts. I do not think that the supply of this very small quantity 
would have had any effect on the cloth position as it was in August, 1944. I might 
inform Honourable Members that, naturally, as hoarded stocks which we unear­
thed have by now been ueed up and there is now a certain tightness in the cloth 
position, any kind of barter now would be regarded with even greater scrutiny than 
was the case in 1944. But, as I have informed the House, the need for this raw 
silk was urgent and very great, and we had to make the bargain.

In view of this explanation, I hope the Honourable Member will withdraw 
his Motion, •

The Honoubable Mb. SUSIL KUMAR ROY CHOWDHURY : May I 
ask the Honourable Member whether he has made inquiries and satisfied himself 
that not more than 97,000 yards of cloth have been exported to China ?

T he H onourable  Sib AKBAR HYDARI : My inquiries go to show that 
be was probably not able to obtain even all the 97,000 yards.

The Honoubable Mb . HOSSAIN IMAM : I am satisfied with the explanation 
and I withdraw the Motion.

Mb . CHAIRMAN (the Honourable Mr. M. N. Dalai) : I permit it.

BILL PASSED BY THE LEGISLATIVE ASSEMBLY LAID ON THE
TABLE

SECRETARY of the COUNCIL : Sir, in pursuance of rule 26 of the 
Indian Legislative Rules, I lay on the table a copy of the Bill further to amojid 
the Aligarh Mudim University Act, 1920, which was passed by the Legislative 
Assembly at its meeting held on the 12th April, 1945.

ALIGARH MUSLIM UNIVERSITY (AMENDMENT) BILL
The Honourable Saiyed MOHAMED PADSHAH Sahib Bahadur (Madras ‘ 

Muhammadan) : Sir, I wish to move for the consideration of the House today
the Bill which has just been laid on the table by the Secretary. I wish to have your 
permission and that of the Government to move that the Aligarh Muslim University 
(Amendment) Bill be taken into consideration. I request the Chair to waive the 
usual notice and to allow this Bill to be taken into consideration today. In the
other House, where this Bill was passed only recently, Government supported
this Bill. The Bill is of a non-contwversial nature and I therefore request the 
Chair and the Government to be pleased to waive the usual notice.

Mr . CHAIRMAN (the Honourable Mr. M. N. Dalai) : Have Government any 
objection ? *

The Honourable Sm MAHOMED USMAN (Leader of the House) : We
bave no objection, Sir.

Mb. CHAIRMAN (the Honourable Mr. M. N. Dalai) : I will waive the 
time limit for laying the Bill on the table. You may take it up at the end of the 
business todaj.



MINES MATERNITY BENEFIT (AMENDMENT) BILL 
Thb Honotoablk Mb . H. C. PRIOR (Labour Seoretary) : Sir, I move

“ That the Bill furbhor to amend the Mines Maternity Benefit Act, 1941, ae passed by 
ihfc Legislative APHembly, be taken into consideration.**

The Motion was adopted.
Clauses 2 to 1 2  were added to the Bill.
Clause 1  was added to the Bill.
The Title and Preamble were added to the Bill.
The H o n o u ra b le  #M r. H. C. PRIOR : Sir, I move :—

“ That the Bill, as passed by the Legislative Assembly, be «
The Motion was Adopted.

ALIGARH MUSLIM UNIVERSITY (AMENDMENT) BILL
T he H o n o u ra b le  Saiyed  MOHAMED PADSHAH Sahib B ahadub (Madras : 

Muhammadan) : Sir, I move :—
“ That the Bill further to aanend the Aligarh Muslim University Act» 1920, ua passed by th© 

Legislative Assembly, be taken into* consideration.”  -
Sir, before making- my observations on this Motion, I should like to tender 

my thanks to the Chair and also to the Government for having waived the usual 
notice in this case.

Sir, the Bill seeks to abolish the post of the Pro-Vice-Chancellor in the Aligarh 
University. Sir, this matter is of a non-controversial nature. The necessity for 
amending the present Aligarh Muslim University Act has arisen on account of the 
fact that this Act was enacted in 1920 when things were quite different. The 
Aligarh University was then tjuite a small body and it had only one College. It 
was then thought advisable that there should be two authorities of the University, 
one th© Vice-Chancellor and the other the Pro-Vice-Chancellor, so that the academic 
side of the administration might be dealt with by the Pro-Vice-Chancellor and 
larger questions of administration might be in the hands of the Vice-Chancellor 
Subsequently things happened which went to show that the existence of these 
two parallel authorities was not conducive to the smooth and harmonious working 
of the institution. More often than not, orders used to be passed by these two 
parallel authorities which interfered with the smooth working of the University.
It was, therefore, thought even as early as 1934 that the offioe of Pro-Vice-Chancellor 
should be abolished and a Resolution to this effect was passed by the Court of the 
Aligarh University and a recommendation was made to the Government of India 
to take necessary steps to abolish the office of Pro-Vice-Chanqpllor. However, 
Government did not see their way then, to delete the provisions regarding the 
appointment of Pro-Vice-Chancellor They, however, allowed the University the 
option of having such an office or not. They made tho appointment of the Pro- * 
Vice-Chancellor only optional. It then oeased to be obligatory on the part of the 
University to have such an offioe. However, since the office did exist, it was urged 
by some of the members of the Court that this office should be there. Further 
experience showed that the existence of this office was anything but helpful in the 
smooth working of the institution. There has been.some change in the University 
which has made it quite manifest that this office is simply superfluous and even 
much worse. The University has now grown up very much. They have introduced 
Faculties in the University so that the duties which were being* discharged by 
the Pro-Vice-Chancellor are now being discharged by the Deans of the University and 
the principals of the Colleges. The result is that this Pro-Vice-Chancellor has 
really nothing to do except to pass orders whioh very often come into conflict 
with the Vice-Chancellor. In view of these facts, I request the House to be pleased 
to accept the Bill as has been passed by tHe Legislative Assembly.

The Motion was adopted.
Clauses 2  to 7  were added to the Bill.
Clause 1- was added to the Bill.

* The Title and Preamble were added to the Bill.
(031)
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The HoNotrEABL* Saiyed MOHAMED PADSHAH Sahib Bahadur : Sir, 

I move :—
“ That the Bill, an passed hr the Legislative AnHt*inbl} , be parsed."
The Motion was adopted. *

STATEMENT OF BUSINESS
Mr . CHAIRMAN (the Honourable Mr. M. N. Dalalj : Has the Honourable 

the Leader of the House any statement to make ? %
T h e  H o n o u ra b le  S ir  MAHOMED USMAN (Leader o f thef House) : No ; I 

suggest we adjourn sine die. - #
Mr. CHAIRMAN (the Honourable Mr. M. N. Dalai) : There being no other 

work in the course of this session, the House is now adjourned aim die.
The House then adjourned sine die.
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Passed by the Legislative Assembly. 662. 
Considered ana passed. 613.

Indian Finanoe------ , 1945—
Message from His Excellency the Governor

General certifying the------ . 464.
Message from His Excellency the Governor 

General recommending the Counoil o f
State to pass the------ as certified. 464.

Laid on the table. 464.
Motion to consider. 471*98, 502*42. 
Motion to pass. 642.

Indian Merchandise Marks (Amendment) 
Supplementary------
Passed by the Legislative Assembly. 662. 
Considered and passed. 613.

Indian Patents and Designs (Amendment)— 
Passed by the Legislative Assembly. 562. 
Considered and passed. 623.

Indian Patents and Designs (Temporary
Amendment)------  .
Assent o f the Governor General. 44.

Indian Tea Control (Amendment) ------
Passed by the Legislative Assembly. 44. 
Considered and passed. 445.

Mines Maternity Benefit (Amendment)------
Passed by the Legislative Assembly. 622. 
Considered and passed. 631.

Public Debt (Central Government) ------
Assent of the Governor General. 44.

Repealing and Amending ------
Passed by the Legislative Assembly. 562. 
Considered and passed. 613.

Question re printing o f debates, ------ , etc.,
on good quality paper. 61.

BntTH CONTBOL—
Question re------ . 196*97.

B i y a n i , H o n . M b . B .  N .—
Question rs detection o f ------ , Member,

Council of State.* 199.
B l a c k  M a b k b t —  *

Question re—
Price of petrol in th e ----- 189*90.
Sale of petrol in the ------  in New Delhi.

619*20.
B o d q g l io , M a r s h a l —

Question re forfeiture of books written 
b y ------ , etc. 7.

B o m b a y —
See 44 A c c id e n t s  ” . *
See “  D e f e n c e  M e m b e b  ” .
See 44 E l b c t o b a l  R o l l  ” .

'  See 44 E x p l o s io n s  
See 41 H o m e  M e m b e b

B o o k ( b )—
Question re—

Ban on any ------  by Chiang Kai Shek*
252.

Ban on the ------  Civil War in France
and The Paris Commune. 263.

—  published and quality of paper 
used. 60*61.

Forfeiture of ------  written by Marshal
Bodoglio, etc. 7.

Prices o f ------ . 203*04.
Publication of ------  in Urdu and Hindi.

628.
M b . Sa b a t  C h a n d b a —

Question r e ------ . 667.
Bbaul—

See 44 J u t e  ” .
B b i t a i n —

See 44 T b a d e
See 44 M o t o b  C a b s  ” .

B b i t i s h  a n d  A m e b x o a n  Ca p i t a l —
Question re construction o f a chain of pioture 

houses with ------ . 320*21.
B b it b b k  B a l u c k i8t a n  M o t o b  V e h ic l e s  R u l e s , 

1940— '
Statement (laid on the table) re amendment 

to the ------ . 439.
B b i t i s h  O f f ic e b s —

Information (laid on the table) re pay and
allowances admissible to Indian a n d ------
serving in India and overseas. 13*19.

Question re dissatisfaction among ------  in
the Indian Army. 427.

B b i t i s h  T b o o f s —
Question re hospitality to ------  by Indians.

436.
B r o a d c a s t —

Resolution re daily * - in Hindi. 402*21.
B r o a d c a s t  R e c e i v e s  L ic e n c e s —  

Q u e s t io n  re n u m b e r  o f  ——  issu e d . 557*58.
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B r o t h e l s —  {

Question re increase o f ------ and prostitutes
in Delhi. 436.

B u d g e t —
See 44 G e n e r a l -------- ” .
See “  R a i l w a y --------

B u r m a —
See “  I n d i a n  B u s in e s s m e n  
See “  I n d i a n  E v a c u e e s  ” .
See 44 I n d i a n  R e f u g e e s  
See “  I n d ia n s  ” . •
See 44 L a b o u r  ” .
£ e e  44 M i n e -o w n in g  E v a c u e e s  •

B u r m a n s —
Information (laid on the table) re ------♦

Anglo-Burmans, etc., holding gazetted 
posts under the Government o f India. 
113-15.

B u r m a  S e r v ic e s —
Information (laid on the table) re gazetted

officers of the ------  serving under the
Government of India. 103-13.

B u s in e s s m e n —
See 44 I n d i a n --------

B u s in e s s , St a t e m e n t  o f —
------  by the Hon. the Leader of the House.

453-54, 455, 542, 592, 615-16.
B u t a  S in g h , H o n . S i r —

Eleotion of the —■■■■ to the Defence Con­
sultative Committee. 578.

Election of the ——  to tbe Standing Com­
mittee for the Defence Department. 623. 

Eleotion of the ------  to the Standing Com­
mittee for the Education, Health and 
Lands Department. 578.

Question re—
Number of appointments in All-India 

Radio on Rs. 100 and above. 257-59. 
Number o f appointments in the Posts 

and Telegraphs Department oh Rs. 100 
and above. 260.

Number o f appointments on State-managed 
Railways on Rs. 10 0  and above. 260. 

Question (supplementary) re special facili­
ties for candidates o f the backward olnssw 
in the Bevin Training Spheme. 552.

B  YE-ELECTIONS—
Question r e ------ to the Council of State.

72.

c
C a l c u t t a —

See 44 D e a t h s . ” .
See 44 I n c o m e - t a x  A s s e s s e e s .  ”

See “ T e l e g r a p h  St o r e y a r d ” .
See “ U n a u t h o r is e d  E n t r y ” .

CAn a d a —  • '
See “ I n d ia n s ” .
See 44L e a s e -L e n d  A g r e e m e n t ” .

Ca p it a l —
Question re authorised------of companies

registered in Provinces. 363-64.
C a p it a l  I s s u e s—

See “ E x a m in e r  o f -------- ” .

C a p t a i n s —
Question re number of Europeans and Indians

acting as Majors and------  in the I. A. M. 0.
434.

C a r o e , H o n . S i b  O l a f —
Oath of Office. 311.
Resolution re representation at the con­

ference of Allied Nations to be held at 
San Francisco. 340, 342-44, 346, 351,
352, 353, 354, 358.

C a s t e  D is a b il it i e s  R e m o v a l  B il l —
S e e " ------”  under 44B il l ” .

C a t t l e —  ,
Question re slaughter o f ------ . 56.

C e n t r a l  A d v is o r y  Co u n c il  f o r  R a i l w a y s —  
Motion for election of members. 330.
Election of members. 577. .

C e n t r a l  Co m m it t e e  o f  t h e  .T u b e r c u l o s is  
A s s o c ia t io n  o f  I n d ia —
Motion for election of jnember. 440.
Eleotion of member. 578. >

C e n t r a l  E x c is e s  a n d  S a l t  A c t , 1944—
See 44------ "  under 44 A c t ” .

C e n t r a l  J a i l , V e l l o r e —
Question redetenus in the —— . 431*32.

C e n t r a l  L e g is l a t u r e —
See “ L i b r a r y  o f  t h e --------
See “  M e m b e r s  o f  t h e ------- •

C e n t r a l  P u b l io  W o r k s  D e p a r t m e n t —
Question re number of registered contractors 

in the------. 425.
C e n t r a l  R e v e n u e s —

Question re distribution of surplus — — to 
Provinces. 318.

C e n t r a l  Sc h o o l  o f  A v ia t io n —
Question re ------ . 317.

C e n t r a l  T e c h n ic a l  P o w e r  B o a r d —
Question re address delivered by Mr. Mathews,

Chairman,------ . 603.
------. 600-02.
Members,------. 602.
Mr. Mathews, Chairmarit------. 602.
Set 4‘ C h a ir m a n , -------- ” .
See 44 M e m b e r s , :-------- ” .

C e n t r a l  T e l e g r a p h  O f f i c e ,  N e w  D e l h i —  'y* 
Question re post of Conservancy Inspector in 

the------ . 464.
C e y l o n —

See “  F o o d s t u f f s  ” .

C h a ir m e n , P a n e l  o f —
Message from His Exoellency the Governor 

General nominating the------. 42.
C h a r a n j it  Sin g h , H o n . R a j a —

Expressions of regret in connection with th» 
death of President Roosevelt. 626. .

Nomination of th e ------as Chairman of the
Committee on Petitions. 42.

C h e t t iy a r , H o n . M r . C h id a m b a r a m —
Election of th e------to the Central Advisory

Council for Railways. 577.
Eleotion of the ------  to the Standing Com­

mittee for the Supply Department. 578. 
Election of th e ------  to the Standing Com­

mittee for the War Transport Department.
577.

Nomination of th e----- - as a member of the
Committee on Petitions. 42.
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' CfilANG K a I ShEX, GENERALISSIMO—
Question re ban on any book b y ------ . 252.

Chief Editor—
Question re advertisement for appointment of

------ in the Information and Broadcasting
Department. 1 0 -1 1 .

Ch in a —
See "F u e l Pipe Lins 
See “ Pipe L ins” .
See "Smuggling” .

Chxnoy, Hon. Sib  R ahimxoola—
Election of th e ------ to the Standing Com

mittee for Roads, 1945*46. 623.
Election of th e ------ to the Standing Com­

mittee for the Supply Department. 578, 
Question (supplementary) re collection of 

Saudi dues. 368-69.
Christmas Speech—

Question re —  of His Majesty the King 
Emperor. 151. »

Circle Rationing Officers—
Question re appointment of ------ from back

ward classes. 551.
Civil Defence Branch of the Defence De 

fartment. Standing Committee for the— 
Motion for election of members. 212. 
Nomination of members. 274.
Election of members. 576-77.

Civilian Gazetted Officers—
Question re ------ .
------ . 264-65, 266.

Composition o f ------ . '433-34.
Civil Posts—

See “ H ig h -------” .
Civil Service—

See “ In d ia n -----   ” .
Notice of Motion for Adjournment re future 

recruitment and terms of service of the 
- — . 559-60.

Question re eligibility of war service candi.
dates to reserved vacancies in the ------ •
58-59. r

Resolution re future recruitment, etc., to the
------ controlled by the Secretary of State,
92-102.

‘ 1/iviL war in  France” —
Question re ban on the books------  and The

Paris Commune. 263.
Claims—

Question re number o f ------ for pensions pre­
ferred by members of the armed forces, 
etc. 606.

------of Indian refugees from Burma. 151*52.
Claims Commission—

Question re composition of the------ . 427*28.
Cl e r k s—

Question re appointment of unqualified------
and assistants. 391.

Cloth (e)—
Notice of Motion for Adjournment re export

o f ------ to China. 629-30.
Question re increase in spinning and weaving

mills to meet the demand for. ------  387.
Scarcity o f ------  in Bengal. 383-84, 438-39,
Scarcity of ------  in Provinces. 437-38.
Smuggling o f ------ to China via Tibet. 694,
See “ Fin e ------ ” .
See “ W oollen-------” .

Coal Advisory Board—
Question re composition of the------ . 425-26.

re average 
116.

----- . 19*.

and

Coalfields—
Information (laid on the table) 

daily wages paid at th e ------ .
Coal Mine Shares—

Question re latest quotations of
Cocanada—

See “ Train Services” .
Code of Criminal Procedure (Amendment) 

Bill—
See “ ------ ”  under “ Bill” .«

Coffee Market Expansion (Second Amend­
ment) Bill—  *
See “ ------ ”  under “ Bill” .

Colony—
Question re establishment of a —  for the 

settlement of Indian soldiers. 428*29.
Commander-in -Chief, His Excellency thb—

Congratulations t o ------ on his G. C. B. 43.
Indian Finanoe Bill—

Motion to consider. 532-33. .
Motion for election of four members to the 

Defence Consultative Committee. 440.

Commerce Department, Standing Committee 
for the—  »
Motion for election of members. 443. . 
Election of members. 578.

Commercial Treaties—
Statement (laid on the table) re 

Notes affecting India. 610*11.
Commissioner of Income-tax—

Question re appointment of Personal Assist­
ant to the------ . 369.

C ommissions—  %
Question re number of Europeans and Anglo.

Indians selected fo r ------ in 1944. 430*31.
Number o f persons selected f o r ------ -by the

Provincial Selection Board. 430.
Committee on Petitions—  v

Constitution of the------ . 42. x
Commonwealth R elations Conference—  

Question re statement made by Sir Zafrulla 
Khan at the —— . 423. -

Companies—
Question re authorised capital o f ------- register­

ed in Province?. 363*64.
Companies (Amendment) Bill—

See “ Indian------”  under “ Bill” .
Communal Composition—

Question r e --------- of Gazetted Offibers in the
Planning and Development Department. 
367*68.

Conference—  .
Question re ------  on “ Reoonstruotion Prob­

lems of Asia”  held at New York. 378.
------ of the United Nations at San Franoisoo.

432.
Representation of India at the —1—  of Inter­

national Air Traffic Operators. 152.
Resolution re representation at the ------  o f

Allied Nations to be held at San Francisco. 
330-62.

See “ All-India Pobtal'and R . M. S . -------” ,
See “  Commonwealth R elations------ ” .
See “ Dumbarton Oa k e s -------” .
See “  Technical------ ” .

Conference ôf Allied Nations—
Notice of Motion for Adjournment r e ------at
San Francisco. 271-72.
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Co n g r a t u l a t io n s —
—  to recipients of Honours. 43.

Co n g r e s s  F l a g s —
Question re use o f ----- ^ as dusters. 370

C o n g r e s s  L e a d e r s —
Question re release o f ------ . 252.

C o n g r e s s  W o r k in g  Co m m it t e e -—
See “ M e m b e r s  o f  t h e --------

C o n r a n  Sm it h , H o n . M r . E .—
Motion for election o f four members to the 

Standing Committee for the War Trans 
port Department. 4444 

Motion for election of four members to the 
Standing Committee for the Home Depart 
ment. 329.

Resolution re future recruitment, etc., to the] 
Civil Services controlled by the Secretary 
of State. 94, 97-99, 102.

C o n s e r v a n c y  I n s p e c t o r —
Question re post o f ------ in the Central Tele

graph Office, New Delhi. 464.
C o n s t it u e n c ie s —

Information (laid on the table) re number of
voters in ------- of the Council of State. 562

Preparation of electoral rolls of----- . 1 9 5 ,
Question re—

Number of voters in ------ of the
Council of State. 192-93.

Co n s t r u c t io n —  
Question re — 

261-62.
of pipe line to China.

C o t t a g e  I n d u s t r y (i e s )—
Question re constitution of a Panel fo r ------ .

627.
Resolution re ------  of dyeing and printing

(cotton cloth). 73-74, 445-53.
Co t t o n —

Question re— .
Latest forecasts for rice, wheat and —  ► 

200.
Restriction in area under------ . 385-86.

Co t t o n  F o r e c a s t —
Question re delay in publication o f ------ . 64~

C o t t o n  P r i c e s --------
Question re----- 266.70.

Co t t o n  T e x t i l e s —
Question re—

Export o f ------ . 594.
Post-war plans fo r ------ . 386-87.

Co u n c il  o f  St a t e —
Information (laid on the table) re number o f  

voters in constituencies of th e ------ . 562*
Question 1

Bye-elections to the------ . 72.
Number of voters in constituencies of the

------ . 192-93.
Preparation of electoral rolls of consti­

tuencies of the------. 195.
Co u n c il  o f  St a t e  E l e c t o r a l  R u l e s —  

Resolution re amendment of the------- . 157-71

Co n s u m e r  G o o d s —  - 
Question re—

Import o f ------ . 2£4.
Import o f -----------by the V. K. C. C. 387
Import of------from the U. S. A. 54, 467-68.

C o n t r a c t s —
Question re—

------placed with members of the Central
Legislature, etc. 382.

------  with members of the Indian Leris
lature. 600.

Total value of ------ placed by Supply
Department. 458.

C o n t r a c t o r s —
Question re number of registered------ in the

C. P. W. D. 425.

COURTE8Y—
Question re lack of - 

railway stations.
, P.—

190.
•on the part of staff on

Co w e n , M r . C.
Question re ------ , dffioer-in-Charge, Lead*

Zinc Operations at Zawar, Mewar State. 
556.

C r o p s—
See “ P r in c ip a l  A g r i c u l t u r a l -------- **.

CONTRIBUTION—
Question re India's 

” Nations. 3-4.
to the League of

C o n t r o l l e d  A r t ic l e s —  •
Question re profit permitted on landed cost of 

------. 321-22.
Co o r g  M o t o r  V e h ic l e s  R u l e s , 1940—

Statement------(laid on the table) re amend.
ments to the------. 211.

C o p p e r —
Question re price of -

D a c c a —
See “  F l o u r  ’

365.
C o st—

Question
Cost of deputations sent ex-India. 426.
------, etc., of printing debates of the Tnrfiimj

Legislature. 59-60.

D a l a l , H o n . Mr. M. N.—
Election of the ------  to the Standing Com­

mittee for the Food Department. 577. 
Election of the ------  to the Standing Com­

mittee for Roads, 1945-46. 623.
Expressions of regret in connection with 

the death of President Roosevelt. 625. 
Genera] discussion of the General Budget. 

220- 22.
Indian Finance Bill—

Motion to consider. 480-82.
Nomination of the ------' to the Panel of

Chairmen. 42.
Notioe of Motion for Adjournment re export 

of cloth to China. 629,630.
D a l a l , H o n . S i r  A r d e s h ik —

Resolution re— «
Post-war development of industries.

297-3Q3, 305, 308.
Representation at the oonferenoe of Allied 

Nations to be held at San Franoisoo. 
341-42.

292,
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:O a s , H o n . M r . M . L . —
Election of th© ----- to the Standing Com­

mittee for the CivU Defence Branch of 
the Defence Department. 576-77.

Election of the -----  to the Standing Com­
mittee for Education. 578.

Election of the -----  to the Standing Com­
mittee for the Home Department. 577.

Election of the ------ to the Standing Com­
mittee for the Labour Department. 577.

General diSbussion o f the Railway Budget. 
145-46.

• Indian Finance Bill—
Motion to consider. 497.

-Question re—
Establishment of an All-India radio station 

in Assam. 257.
Lack of accommodation on the Assam 

Mail. 256-257.
Number of deaths caused by military 

vehicles in Assam. 254-55. 
Overcrowding in trains of the Bengal 

and Assam Railway. 256.
Procedure for selecting the minority candi 

dates for the I.C.S. 466-67.
Recruitment of a scheduled caste candi­

date to the I.C.S. in 1941. 465-66. 
Travel on footboards, etc., o f drains. 

256.
D a s , H o n . M b .  N. K.—

Election of the ----- to the Standing Com­
mittee for the Industries and Civil Supplies 
Department. 578.

Election of the -----  to thtf Standing Com
mittee for the Posts and Air Department. 
577.

Election o f the ------ to the Standing Com
mittee for Roads, 1945-46. 623. 

Resolution re cottage industry of dyeing 
and printing (cotton cloth). 447-48.

D E A T H —
Expressions o f  rqgre

the ------  o f Khan
Yahya. 73.

Expressions of regret in connection with 
the------of President Roosevelt. 625-27.

D e f e n c e  C o n s u l t a t iv e  C o m m it t e e —
Motion for election pf members. 440. ^
Election of members. 578. *

D e f e n c e  D e p a r t m e n t —
Question re poultry and eggs purohased 

by ------ . 266.
D e f e n c e  D e p a r t m e n t , St a n d in g  C o m m it t e e  

f o r  t h e —
Motion for election of members. 611. 
Election of members. 622-23.

D e f e n c e  D e p a r t m e n t , St a n d i n g  C o m - 
m it t e h  f o r  t h e  r',Ci v i l  D e f e n c e  B r a n c h  
o f  t h e —  ,
Motion for election of members. 212. 
Nomination of members. 274.
Election of members. 576-77.

| D e f e n c e  M e m b e r —
Question re visits to Bombay by t h e ------ .

199.
D e l a y —  „

Question r e ------  in transit of letters posted
at Delhi. 597. m

| D e l e g a t i o n —
Notice of Motion for Adjournment r e -------- to

the San Francisco Conference. 469.
D e l h i—

See “  A c c o m m o d a t io n  ” .
See “  B r o t h e l s  ” .
See 4k L e t t e r s  ” .
See “  R. M. S.**.
See “  T r a n s p o r t  ” .

D e l h i  C i v i l  S u p p l ie s  O r g a n is a t i o n —
Question re vacancies in superior appoint­

ments of the------* 260.
D e l h i  J o in t  W a t e r  a n d  S e w a g e  B o a r d

( A m e n d m e n t ) A i l l —_ ” nnrlAr “ HSee 1 under “  B i l l  ’

in connection with 
Bahadur Muhammad

Bengal, etc., during 1943-44.

D e a t h s —
Question

------  in
155-56,

—— of destitutes in Calcutta. 156.
Number o f---- - caused by military vehicles

in Assam. 254-55 
Number of ------  due to falls from foot­

boards of trains. 195-96.
D e b a t e s —

Question re printing o f ------  Bills, etc., on
good quality paper. 61.

D e b a t e s  o f  t h e  I n d i a n  L e g is l a t u r e —  
Question re oost, etc., of printing — 

59-60.

| D e l h i  P r o v in c e —
See “  E d u c a t io n a l  I n s t it u t io n s  ” .

D e l h i  R a t io n in g  O r g a n is a t i o n —
Question re—

Deputation allowance for staff loaned to
the------ . 261.

Loan of Staff to the ——. 260.
D e l h i  S i k h  G u r d w a r a s  a n d  R e l ig io u s  

E n d o w m e n t s  B i l l —
See “ -------- ”  under “  B i l l  ” .

D e p e n d a n t s —
Question re disability pensions payable to •

widows and ------  of Indian soldiers
429.

D e c l a r a t io n  o f  E x e m p t i o n —
Statement (laid on the table) re —-— under

section 6 of the Registration of Foreigners d e p u t y  D ir e c t o r , 
Act, 1939. 28, 272-73. R a t io n in g —

_  1 Question re
D e f a l c a t i o n s —  I

Short notice question re ------  and irregu-1 D e r a i l m e n t
lartties at the Telegraph Storeyard, Calcutta. | Question re 
499.

i  D e p o r t a t io n —
Question re —

154.
I D e p u t a t io n  A l l o w a n c e —

Question re ------  for staff loaned to
Delhi Rationing Organisation. 261.

D e p u t a t io n s —
Question re oost 

426.

of Indians from Madagascar.

the

o f ------ sent ex-India.

C i v i l  S u p p l ie s , D e l h i

261.

------  of the Punjab Mail near
Arrah. 156, 157.
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D e s t it u t e s —

Q u e st io n  re d e a th s  o f  
156. in Calcutta

D e t e n t io n —
Question re—

Biyftni> Member- Council 
— — of Ram Singh alias Mohamad TT.i— in 

Japanese Agent. 60&
D e t e n u s —  0

Q 431*32 T t------ 'n the Ce*‘tral Jail> Vellore.
D e v a d o s s , H o n . S i b  D a v i d __

C(BilI— Criminal Prooedure (Amendment)
Consideration of olause 2. 422.

Election of the ------  to the Central Ad
visory Council for Railways. 577.

Election o f the ------  to the Standing Com
mittee on Emigration. 576.

General discussion of the General Bucket.
221-22, 225*27. ^

Indian Finance Bill—
Motion to consider. 486-88, 513.

Nomination of the ------  to the Panel of
Chairmen. 42.

Question (supplementary) re placing of 
Volumes I and II of the Counoil ofState. 
Observations and Rulings from the Chair 
in the Library of the Central Legislature.
595.

Resolution..
Accidents caused by military vehicles. 

74-75.
Application of economic' sanctions against 

South Africa. 400, 401.
Daily broadcast in Hindi. 416

D h o t ie s —
Question re—

Ban on sale of sarees and------in Bombay.
549-50.

Bordered mill sarees an d ------. 201-02.
Manufacture of sarees and------. 550.

D ir e c t o r  G e n e r a l , P o s t s  a n d  T e l e g r a p h s —  
Question re —

Appeals addressed to Government 
against the orders of the
553.

Orders of thtf ------, on the subject of split
duty. 595-96.

D i s a b i l i t i e s —
Question re—

------ of Indians in Canada. 619.
------ suffered by Indians in South Africa,

10.
D is p o s a l s —

Question re Standing Committee for ------ .
55'].

D is s a t is f a c t io n —
Question re ------ among British Officers in

the Indian Army. 427.

D is t r ic t s —
Question re quantity of foodstuffs produced 

in ------ in relation to population. 71-72.
D r a f t  H i n d u  C o d e —

Question r e ------. 462, 550, 594.

D u m b a r t o n  O a k e s  C o n f e r e n c e __
Question r e ------ . 4 3 2 .

D u r b a n —
See “  E j e c t m e n t  ” ,

D u s t e r s —
Question re use of Congress flags as - -- , 

370.

E *
E a s t  I n d ie s —

See “  T r a d e  ” .

E c o n o m ic  P l a n n in g —
Question r e ------ . 201.

E c o n o m ic  Sa n c t io n s —*
Resolution re application of —  against 

South Africa. 309, 391-402.
E d u c a t io n —

See “  H ig h e r  — —
E d u c a t io n a l  I n st it u t io n s—

Question re prescribed qualifications, emolu­
ments, etc., of principals and teachers 
o f ------in Delhi Province. 464*65, 465.

E d u c a t io n , H e a l t h  a n d  L a n d s  D b p a b t -
m e n t , St a n d in g  Co m m it t e e  f o r  t h b _____
Motion for eleotion of members. 443.
Eleotion of members. 578.

E d u c a t io n , St a n d in g  Co m m it t e e  f o r —  
Motion for election of members. 442. 
Eleotion of members. 578.

E g g s—
Question re poultry and - purchased

by Defence Department. 266.
E g y p t —

See “  T e x t il e s  ” .
4 E ig h t h  A r m y  ” —

Question re publication called the------ . 3.
E j e c t m e n t —

Question re ------ of Mm Pather and her
family from their home in Durban. 57

E l e c t o r a l  R o l l (s )—  M
Notioe of Motion for Adjournment re laok

of oopies of the------of voters in Bombay.
326-28. ^

P re p a ra t io n  o f  —  o f  co n s t itu e n c ie s  of 
th e  C o u n c il  o f  S ta te . 195.

• of Bombay*
Question 1 

Omission of names in the ■ 
556-57. *

I l e c t o r a l  R u l e s —
See “  C o u n c i l  o f  St a t e  —

E m ig r a t io n —
R e s o lu t io n  re —r— » o f  la b o u r  t o  Burma, 

Malaya, e t c .  583-91.
E m ig r a t io n , S t a n d i n g  C o m m it t e e  o n —  

M o t io n  fo r  e le c t io n  o f  m e m b e rs . 211. 
N o m in a t io n  o f  m e m b e r s . 274.
E le c t io n  o f  m e m b e rs . 576.

E m o l u m e n t s —
Q u e st io n  re p re s c r ib e d  q u a lif ica t io n s , — t 

e t c . ,  o f  p r in c ip a ls  a n d  teachers o f  e d u c a ­
tional in s t itu t io n s  in  Delhi Province. 
464-65, 465.
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E m p l o y m e n t —
Question re —  of Europeans evacuated 

from Burma in mines. 555*56.
E n d o w m e n t s —

See “  R e l k & o u s  —:—
E n e m y  A g e n t s —

Question re awards for capture o f ------ .
434.

jENGIHKBBS—  |
Question re Technical Conference! of ——

602.
E n g l i s h —

Question re translation of letters addressed 
in Indian languages into — . 599.

E t j b o p e a n s —
Question re—•

Different rules for —— and Indians 
dealing with the Reserve Bank of India. 
190.

'Employment o f------ evacuated from Burma
in mi^es. 555-56.

Ntfmber of ------• and Indians acting as
Majors and Captains in the I. A. M. C. 
434.

'Number o f ------an*l Anglo-Indians selected
for Commissions in 1944. 430-31.

jESUBOFBAK O f FIOEBS—  ,
Question re number of Indians and ------ in

the Superior Services. 191-92.
E v a c u a t i o n —

Question re loss sustained by Indians on 
the —  of Burma. 317-18.

J&VACUEES-—
Question re mine-owning —•— from Burma. 

465.
See “  I n d i a n  ——  ” .
See “  M i n e - o w n i n g ------ ” .

IBz a v i n e b  o r  C a p i t a l  I s s u e s —
Question re—

Applications received by ------  to register
Joint Stockc Companies for working 
mioa mines. 599. -

Final authority to consider appeals against
the decisions of the------ . 595.

Final authority to decide applications
rejected by the------ - 595.

Number of applications received by the 
------ . 594-95.

E x e c u t i v e  C o u n c i l —
See “  M e m b e b s  o f  t h e  ——• ".

E x h i b i t i o n —
Question re ban on the use of the word 

“  Swadeshi ”  in the —»—* held at Kumba* 
konam. 457.

E x p l o s i o n s —
Question re liability of Allied Powers fqj 

loss caused by the — — at Bombay. 313.
JEx p o b t s —  •

Question re imports from and —r— to United 
Kingdom, etc. 423-24.

E x t e r n a l  A f f a i r s  D e p a r t m e n t , S t a n d i n g  
C o m m it t e e  f o b  t h e —  *
Motion for election of members. 440r42. 
Election of members. 578.

jE xT R A  D u t y  A l l o w a n c e —
Question re —.— cases in R. M. S., Delhi. 

599.

F
F a c t o r i e s  B i l l —

See “ ------ ”  under “  B i l l  ” .
F a i b  P r i c e  S h o p s —  ,

Question re ------ . 205-06.
F e l i c i t a t i o n s —

Reply by the Hon. Sir Jeremy Raisman to 
the —  of members. 542.

F il m s —  f>
Question re—

Language of Hindustani versions of ——— 
identical with Urdu. 264.

Licensing o f—— . 617-18.
F i n a n c e  B i l l , 1945—

See “  Indian ——• ”  under “  B i l l  •*.
F i n e  C l o t h —

Question re purchase of — . 200.
F i b o z  K h a n  N o o n , H o n . S i b —

Indiem Finance Bill— -
Motion to consider. 488,492,527.

Notioe o f  Motion for Adjournment re. 
statements made by th e------ . 606-10.

Flags—
See “  C o n g b e s s --------

FloubA
“Question re—

Sale of deteriorated —— in Dacca. 320.
Selling o f ------ in Bengal as manurto. 1.

F o o p —
Question re fortnightly reports from Pro­

vincial Governments on tn e ------position.
71.

F o o d  D e p a b t m e n t , S t a n d i n g  C o m m it t e e  f o b  
t h e —•
Motion-for election of members. 439-40. 
Election of members. 577. -

F o o d  M i n i s t r y —
Information (laid on the table) re supply of 

tea to the ■ ' of the United Kingdom.
210- 11.

F o o d  S i t u a t i o n —
Memorandum on the Food situation and 

Developments of Food Policy laid on the 
table. 33-41.

F o o d s t u f f s — •
Question re—* *

Export of —*— to Ceylon. 621-22. 
Quantity of — — produoed in districts 

in relation to population. 71-72.
F o o t b o a r d s — .

Question re travel on - r —■ , etc., of trains. 
256.

F o r e c a s t s —
Question re latest —.— for rice, wheat and 

cotton. 200.
F o r e i g n  I n d u s t r i a l  E n t e r p r i s e —

Question re post-war ----- . 551.
F o r f e i t u r e —

Question re — — of bo:>k* written by Marshal 
Bodoglio, etc. 7.

F o b tn tc& ti/y  R e p o r t s —
Question re —— from Provincial Govern­

ments on the food position. 71.
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F r o n t i e r  M a i l —
Short notice question re reservations on 

the ■ * • 543*
F u e l  P i p e  L i n e —

Question re —— frcfm India to China. 380.

0

G a z e t t e d  O f f ic e r s —
Information (laid on tlfe tabled re ——  o f 

the Burma Services serving under the 
Government of India. 103-13.

Question re oommunal composition o f ------ in
the Planning and Development Depart* 
ment. 367-68.

G a z e t t e d  P o st s—
Information (laid on the table) re Burmans,

Anglo-Burm&ns, etc., holding ------  under
the Government of India. 113-15.

G a z e t t e  o f  I n d ia —
Question re oost, etc., of printing of the

-  . 61.
G e n e r a l  B u d g e t —

General discussion of the ------  for 1944-46.
212-49.

Message from His Exoellency the Governor 
General appointing days for the presenta­
tion and general discussion of the-------------- . 42.

Message from His Excellency the Governor 
General directing that the heads of ex­
penditure specified in sub-section (3) of 
section 67A of the Government of India 
Act shall be opon to disoussion when the
------ is under consideration. 42.

Presentation of the------ for 1944-46. 173-87.
G e n e r a l  E l e c t io n —

Question re number of voters in Bombay 
at the ■■■ of 1934. f

G e o l o g ic a l  S u r v e y  o f  I n d i a —
Question re post-graduate soholars in the 

------. 312.
G e r m a n y —

See “  O c c u p a t io n  ” .

G h e e —
Question re association of members of the 

Central Legislature with firms appointed 
as agents for purchasing ■ — . 458-59.

G i b b o n s , H o n . Mr. J. M. B.—
Election of the -------  to the Standing Com­

mittee for the Planning and Development 
Department. 579.

Eleotion of the -------  to *he Standing Com­
mittee for Roads, 1945-46. 623.

TyiHinn Finance Bill—
Motion to consider. 482-86.

Question re—
Air-mail letters. 558.
Loss of air-borne mails. 558.

G i r d h a r d a s , H o n . Mr. N a r a y a n d a s —
Election of the -------  to the Standing Com­

mittee for the Defence Department. 622. 
Question re— .

Absenoe of meters in taxi oabs plying 
for hire in New Delhi. 619.

Aaenda of the San Franoisoo Conference. 
622. .

Allotment of quarters to members of the 
Central Legislature. 370-78.

Applications received by Examiner of 
Capital Issues to register Joint Stock 
Companies for working mioa mines. 
599. ‘ ^ .

Association of members of the Central 
Legisalture with firms appointed as 
agents for purchasing ghee. 458-59.

Ban on sale of sarees and dhoties in Bom­
bay. 549-50.

Constitution of Panel for Cottage in­
dustries. 627.

Contracts placed with members of the 
Central Legislature, etc. 382.

Creation of a separate Andhra Province. 
628.

Disability pensions payable to widows 
and dependents of Indian soldiers. 429.

Employment of Europeans evaouated from 
Burma in mines. 555-56.

Export of foodstuffs to Ceylon. % 621-22.
Export of textiles. 548-49.
Facilities to Indian evacuees to return to 

Burma. 621.
Final authority to oonsider appeals against 

the decisions of the Examiner of Capital 
Issues. 595.

Final authority to decide applications 
rejected by the Examiner of Capital 
Issues. 595.

Formation of an Andhra-speaking Pro­
vince. 547.

Grant of facilities to Indians to restart 
their businesses in T 'irma. 620-21.

Hydari Mission. 550-51, 627.
Import of synthetio resins. 621.

• Increase in basic ration petrol due to th? 
improved war situation. 620.

Investments in loans, etc. 547.
Lioensing of films. 617-18. *
Manufacture of sarees and dhoties. 550.
Mine-owning evacuees from Burma. 465*
Mr. C. P. Co wen, Oftlra-in-Charge, Lead- 

Zinc Operations at Zawar, Mewar State. 
556.

Naval and Aeronautical training oentreê -e* 
606.

Number of applications reoeived by the 
Examiner of Capital Issues. 594-95.

Number of Indian troops on various 
fronts. 429. '

Number of Joint Stock Companies working 
mioa mines. 599.

Payment of war gratuities to personnel 
of the Indian Services. 431.

Period of servioe rendered by Mr. Mahindra 
with the India Supply Mission. 464.

Personnel of Industrial Panels. 622.
Post-war development. 627.,
Post-war development of All-India Radio . 

620.
Post-war foreign industrial enterprise. 551.
Porposal to review cases of politicals, by 

a Judicial Tribunal. 378.
Purchase of rioe by the military authorities. 

459.
Sale of petrol in the black market in New 

Delhi. 619-20. -
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Shortage of milk in Bombay. 547-48. 
Standing Committee for Disposals. 551. 
Steps to safeguard the interests of the Mioa 

producer. 599. '
Total value of contracts placed by Supply 

Department. 458.
Trade with Arabia, Iran, etc., through 

the United Kingdom Commercial Corpo­
ration. 546.

Trade with-JBast Indies through the United 
Kingdom Commercial Corporation. 545­
46.

Trade with Russia through the United 
Kingdom Commercial Corporation. 546. 

Use of Congress flags as dusters. 370.
Resolution re—

India's sterling balances. 564.
Post-war development of industries. 283­

88.
G old— _

Question re—
------ imports. 194.
------seized by the Axis powers. 318.
Hlioit export o f — —. 57.
Sale o f ------  and silver by the Reserve

Bank of Iiidia. 198.
G o v e r n m e n t  or I n d i a —

Information (laid on the table) re—
Barmans, Anglo-Burmans, etc., holding

gazetted posts under th e------ . 113*15.
Gazetted Officers of the Burma Servioes 

serving under the ------ . 103*13.
G o v e r n m e n t  Q u a r t e r s —

Information (laid cm the table) re allotment
o f ------ to members o f the Central Legisla.
ture. 628*29.

Question re—
Allotment o f ------ . 323.
Allotment of — — to members of the 

Central Legislature. 1-3.
G o v e r n m e n t  T e x t i l e  Sh o p s —

Question r e ------ . *467.
G o v e r n o r  G e n e r a l ,  H i s  E x c e l l e n c y  t h e —

Message from ------  appointing days for the
presentation and general discussion of 
the General Budget. 42.

Message from ------  appointing days for the
presentation and general discussion of the 
Kailway Budget. 42.

Message from—certifying the Indian 
Finance Bill, 1945. 454.

Message from ------  directing that the heads
of expenditure specified in sub-section (3) 
of Section 67A of the Government of 
India Act shall be open to discussion 
when the Budget is under considera­
tion. 42.

Message from ------  nominating the Panel o f
Chairmen. 42. ^

Message from ------ recommending the Council
of State to pass the Indian Finanoe Bill, 
1945 as certified. 454.

G b a t u it y —
See “  W a b -------- ” .

G b e a t  B r i t a i n —
See “  I n d i a n  T r o o p s  ” .

Gbeece—
See “  I n d i a n  A r m y  
See “  I n d i a n  T b o o p s

G r i f f i n , H o n . S i b  A r t h u r —

(^3T*89dH8US ° a °f  *he Budg0t-
Oath of Offioe. 1.
Presentation o f the General Budget. 44-53. 
Resolution re reservation o f accommodation 

on railways for the civil population. 
88-91.

“ H •
H aBDSHIPS—

Question r e ----- suffered by publio at Viram-
gam Customs Cordon. 618-19.

H a w k e r s —
Question r e ------at railway stations. 190.

H e a d q u a r t e r s —
Information (laid on the table) re transfer of

------of Income-tax asscsaees from Orissa to
Caloutta. 27.

H e a l t h —
Question r e ------ o f members of the Congress

Working Committee. 195.
H ig h  C i v i l  P o s t s —

Question re appointment t o ------ of candidates
who qualified but failed to secure vacancies 
in the I. C. S. examination o f 1942 and 

. 1943. 59.
H i g h e r  E d u c a t io n —

Question re Indian students going to the U. K. 
fo r ------ . 55-56.

H i n d  C y c l e  C o m p a n y —
Question re manufacture of bicycles by the 

------ . 262, 262-63.
H i n d i —

Question re—
Policy of All-India Radio in respect o f ------ .

152-53.
Publication of books in Urdu and— .

628.
Resolution re daily broadcast in ------ . 402-2.

H i n d i  P r o g r a m m e s —  ’
Question re separate------from All-India

Radio. 593.
H i n d i  W r i t e r s —

Question re non-co-operation b y ------ , etc.,
with All-India Radio. 628. ^

H i n d u  C o d e —
Question, re------ . 324.
See “  D r a f t ---------M.

H i n d u  L a w  Co m m it t e e —
Question re personnel o f ------. 325.

H i n d u s t a n i—  ,
Question re language o f ------ versions of films

identical with Urdu. 264.
H i s s a m u d d i n  B a h a d u r , B r i g , t h e  H o n . Si r —  

Election of the------ to the Defence Consul­
tative Committee. 578.

Expressions of regret in connection with the 
death of President Roosevelt. 626.

General discussion of the General Budget- j
240-41.

General discussion of the Railway Budget. 
i45.

Jndinn Finance Bill—— - ^ ^
' Motion to consider. 491, 492, 527. *
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Resolution re representation at the conference 
o f Allied Nations to be held at San Fran­
cisco. 361. *

H o a r d in g  a n d  P r o f it e e r in g  P r e v e n t io n  
O r d i n a n c e —
See “ -------- under “  O r d i n a n c e *’ .

H o b o  D e p a r t m e n t , St a n d in g  Co m m it t e e  p o r  
t h e —
Motion for election of members.  ̂ 329. 
Election of members. 677.

H o m e  M e m b e r —  *
Question re meetings ^between------and cer­

tain leaders at Bombay. 194.
H o n o u r s —

Congratulations to recipients o f ------ . 43.
H o s p it a x it y —

Question re ------to British troops by Indians.
436. '

H o s s a in  I m a m , H o n . M r .—
Code of Criminal Procedure (Amendment) 

Bill—
Motion to consider. 421-22.
Consideration of clause 2. 422.
Motion to pass. 422.

Eleotion of the ------  to the Standing Com­
mittee for the Education, Health and Lands 
Department. 578.

Election o£ the ------  to the -Standing Com­
mittee for the External Affairs Department
578.

Election of the------to the Standing Com
mittee for the Home Department. 577.

Eleotion of the------to the Standing ?£/om
mittee for the Information and Broadcast 
ing Department. 576.

Election of the------to the Standing Com­
mittee for the Planning and Development 
Department. 679.

Expression of regret in connection with the 
death of Khan Bahadur Muhammad 
Yahya. 73.

Expressions of regret in connection with the 
death of President Roosevelt. 626. 

General discussion of the General Budget.
222-25, 227, 233, 243 , 244, 246,247. 

General discussion of the Railway Budget.
122-25, 126, 129, 136, 140, 146, 149.

Indian Finance Bill—
Motion to consider. 471, 475, 476, 481, 

489, 490, 492, 497, 498, 502, 503, 504,
508, 509, 511, 513, 514, 515. 23, 527, 528, 
529, 531, 532, 535, 539, 540.

Motion to pass. 542.
Motion for election of three members to the 

Standing Committee for the Civil Defence 
Branch of the Defence Department. 212.

Motion for election of three members to the 
Standing Committee for the Commerce 
Department. 443.

Motion for election of five members to the 
Standing Committee for the Department of 
Education, Health and Lands. 443.

Motion for election of three members to the 
Standing Committee for the Legislative 
Department. 328. ,

Motion fbr election of three members to the 
Standing Committee for the War Trans­
port Department. 330. '

Motion for eleotion of four members to the 
Standing Committee for the War Transport 
Department. 444.

Notioe of Motion for Adjournment re— 
Export of oloth to China. 629, 630.
Failure to carry out restrictions against 

South Africa. 12-13.
Lack of copies of the electoral roll of voters 

in Bombay. 327.
Provision of additional trains in connec­

tion'with thtirKumbh mela. 560-61. 
Wrongfuluse of the Indian Army in Greece. 

11-12.

Question re—
Appeals addressed to Government against 

the orders of the Director General, Posts 
and Telegraphs. 553.

Appointment of Assistant Commissioner o f 
Income-tax. 370. •

Appointment of Circle Rationing Officers 
from backward classes. 551.

Appointment of Labour Welfare Offloer 
from the backward classes. 552. 

Appointment of Personal Assistant to the 
Commissioner of Income-tax. 369. 

Appointment of unqualified clerks -and 
assistants. 391.

Authorised capital of companies registered 
in Provinoes. 363-64.

Bordered mill sarees and dhoties. 201-02. 
Change in specification of tentago. 206-07*
Collection of Saudi dues. 368-69. 
Communal composition'of Gazetted-Officers 

in tKe Planning and Development Depart* 
ment. 367-68.

Composition of Civilian Gazetted OffioerB.
433-34.

Composition of the Claims Commission. 
427-28.

Composition of the Coal Advisory Board. 
425-26.

Composition of the Military Engineering 
Services, 431.

Conversion of war industries to peace indus­
tries. 270-71.

Cost of deputations se*}t ex-India. 426. 
Creation of a special (Frenoh knowing) post
• in 'the Posts and Telegraphs Directorate. 

665.
Date of inception of “  Information Films o f  

India ” . 312-13.
Establishment of industries in backward 

areas. 311. *
Fair price shops. 205-06. '
Fatal accidents oaused by miltary vehicles. 

266.
Gold imports. 19£.
Imported"woollen cloths. 204.
Imports from and exports to United King­

dom, etc. 423-24. .
Import of an ammonium sulphate plant 

from the U .S.A . 366-66. *
Indian troops in Greece. 428.
Khurdki allowance paid- to inferior staff. 

390-91.
Latest forecasts for rice, wheat and cotton. 

200.
Latest quotations of ooal mine shares. 

109.
Liability of Allied Powers for loss caused by

• the explosions at Bombay. 313.
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List of imported articles the prices of whioh 
have been fixed under the Hoarding and 
Profiteering Prevention Ordinanoe. 202­
03.

Market quotations o f representative textiles 
mill shares. 206.

MnalimR in the cadre of Income-tax-Offioers. 
369.

Names of persons appointed as Assistant 
Meteorologists. 312.

National War Front. 366-67.
Non-use of ration cards by the backward 

classes. 552.
Number of candidates admitted to the Rail­

way Training School, Jamalpur. 425*
Number of claims for pensions preferred by 

members of the armed forces. 606.
Kumber of Europeans and Anglo-Indians 

selected for Commissions In 1944. 430­
31. .

Number of Europeans and Indians acting as 
Majors and Captains in the I. A. M. C. 
434.

Number of locomotives and wagons sent 
overseas. 426.

Number of officers recruited in India. 
429-30.

Number of persons selected for Commissions 
by the Provincial Selection Board. 430.

Number of registered contractors ih the 
C. P. W. D. 426.

Number of Superintendents in the Posts 
and Telegraphs Directorate. 554-56.

"Panels'formed by the Department of Plan­
ning and Development. 313-14.

Pension Appeal Tribunals. 606.
Post-graduato scholars in the Geological 

Survey of India. 312.
Post of Conservancy Inspector in the Central 

Telegraph Office, New Delhi. 464.
Poultry and eggs purchased by Defence 

Department. 266. -
Price of alum. 366. ' '
Price o f copper^ 365.
Prices of articles under the Hoarding and 

Profiteering Prevention Ordinaiifce. 201.
Prices of bookd! 203-04.
Profit permitted on landed cost of controlled 

articles. 321-22.
Promotion o f Assistants and Superinten­

dents in the Posts and Telegraphs Direc­
torate. 65^

Purchase of fine cloths. 200. '
Purchase of yam. 200,
Rationing in surplus areas. 200.
Refponalisation or the establishment of par­

ticular industries. , 311.
Representation of the backward classes 

in the Indian Police. 552-53.
' Representation of the backward classes on

• the Provincial National Labour Service 
Tribunals. 656.

Retention of service after superannuation of 
Assistants in the Posts and Telegraphs 
Directorate. 655. ’

Special facilities for candidates of . the 
backward classes in the Bevin Training 
Scheme. 552.

Tours undertaken by members of the Execu­
tive Counoil. 193-94.

Question (supplementary) re— 
Advertisement for appointment of Chief 

Editor in the Information and Broad­
casting Department. 10-11.

Allotment of Government quarters to mem­
bers of the Central Legislature. 1-3.

Annual subvention to the N. W. F. P. 
38.

Appointment to high civil posts of candidates 
who qualified but failed to secure 
vacancies in the I. C. S. examination of

* 1942 and 1943. 59.
Assistance from U1TRRA. 11.
Association of members of the Central 

Legislature with firms appointed at 
agents for purchasing ghee. 458-59. 

Atlantic Charter. 378-79.
Ban on sale of sarees and dhoties in Bom­

bay. 549-50.
Books published and quality of paper 

used. 60-61.
Britain's post-war export trade with India.

53.
Cost, etc., of printing debates of the Indian 

Legislature. 59-60.
Construction of a chain of picture houses 

with British rind American Capital. 
320-21.

Construction of pipe line to China. 261-62. 
Cotton prices. 266-70.
Contracts placed with members of the Cen­

tral Legislature, etc. 382.
Deportation of Indians from Madagascar.
* !54.

Deputy Director, Civil Supplies, Delhi 
Rationing. 261. .

Detenus im the Central Jail, Vellore. 431-32.

Disabilities suffered by Indians in South 
Africa. 10.

Disposal of Lend-Lease material after the 
war. 154. "

Dissatisfaction among British Officers in the 
Indian Army. 427.

Distribution of surplus central revenues to 
Provinoes. 318.

Dumbarton Oakes conference. 432. 
Economio planning. 201.
Establishment of a colony for the settle­

' ment of Indian soldiers. 428-29.
Establishment of a Technological Institute. 

386.90.
Export of textiles. 548-49.
Fall o f  production in textile mills . 384-85.
Government textile shops. 467.
Grant of permision to start new news­

papers. 459-61.
Hydari Mission. 254, 550-51.
Immigration of Indians into Burma. 263. 
Import of consumer goods. 54.
Import of consumer goods fr »<n the U. S. A.

54, 467-68.
Import of motor cars. 205, 463.
Import of motor oars from Britain. 436-37.
Import of radio sets. 462.
Increase in spinning and weaving mills to 

meet the demand for cloth. 387.
Indian Civil Service and Indian Police.

379-80.
Indians in the U. S< A. 381.
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Indian troops in Italy. 8-10.
Lack of accommodation on the Assam Mail.

250-57.
Leas©-lend aid. {56*7.
Liberation of Indian prisoners of war from 

camps in Poland. 433.
Making India self-sufficient in agriculture, 

etc. 204-06.
Manufacture of bicycles by the Hind Cycle 

Company. 262-63.
Manufacture of sarees gnd dhoties. 550. 
Nineteenth Annual Session of the All-India 

Postal and R. M. S.Oonference. 196-97. 
Number of deaths caflbed by military 

vehicles in Assam. 254-55.
Number of deaths due to falls from foot­

boards of trains. 195-96.
Number of Indian troops on various front. 

429.
Number of voters in constituencies of the 

Council of State. 192-93.
Pamphlet entitled Our British Empire. 7. 
Percentage of petrol imported and 

produced.462-63.
Post-war plans for cotton textiles. 386-87* 
Post-war .road development. 319.
Price of petpal inth9 black market. 189-90- 
Procedure for selecting the minority candi­

dates for the I. C. S. 460-67.
Promotion to grade of Telegraph Masters. 

544-45.
Properties lost by Indian businessmen in 

Burma. 388-8$.
Proposed Indo-Amsrican commercial treaty. 

251-52. 4
Publication of Monthly Survey of Business 

Conditions in India. 62-63.
R a t io n in g  o f  p e t r o l .  193.
Rationing schemes. 64-71. ,
Reconstruction Committ®®*s Report. 200­

01. .
R e c r u it m e n t  of a scheduled caste candidate

t o  th e  I. C. S. in  1941. 465-66. 
R e -g r o u p in g  o f  th e  B« N. R., M. &'S. M. R.

. andS.I.R. 382-83.
Relaxation of the provisions of the Paper 

Control (Economy) Order 1944. 433. 
Representation at the United Nations Con.

ference. 320.
Reservation of accommodation on trains by 

th e  military authorities. 72-73. 
Restriction in area under cotton. 385-86* 
Sale ofdeterioratefllour in Dacca. 320. 
Scarcity of cloth in Bengal. 383-84. 
Scarcity of oloth in Provinces 437-38. 
Shortage of accommodation in Delhi. 468. 
Shortage of milk in Bombay. 547-48. 
Standing Cdmmittee for Disposals. 561. 
Statement made by Sir Zafrulla Khan at 

the C o m m o n w e a lth  Relations Conference.

Supply of petrol coupons to members of the 
Indian Legislature. 314-17.

Supply of textile stores and machinery to. 
the Madras spinning and weavings mills. 
*387-88. _T .. j

Trade with East Indies, through the United 
Kingdom Commercial Corporation. 646­
46. '

Trade with Ifeissia throu gh the United King­
dom Commercial Corporation. 546.

Training of Labour Officers in the U. 
*85. 4
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Travel on footboards, etc., o f trains. 253n*
. Temporary appointments to the India. 

Civil Service and Indian Police. 154-56. 
Resolution re—

Accidents caused by military vehicles. 80, 
Amendment of the Council of State Eleo.

toral Rules. 160, 103-64, 165. 
Application of economic sanctions against 

South Africa. 398, 400. *
Cottage industry of dyeing and printing 

(Cotton Cloth). 73-74,362, 446-47, 448,. 
4*49, 450, 451-53.

Daily broadcast in Hindi. 404, 405, 406, 
408-10,411,414, 419, 420.

India's sterling balances. 564, 505-09, 670, 
579-81, 582.

Post-war development of Industries. 292.
95, 300,307. ,

Representation at the conference of Allied 
Nations to be held at San Francisco. 340, 
343, 345, 355-57, 358.

Working of the Defence of India Act And 
Rules. 280, 281.  ̂ •

Short notice question re defalcations and 
irregularities at the Telegraph Storeyard, 
Calcutta. 499. #

Short notice (supplementary) question re iii. 
oculation of pilgrims proceeding to the 
Kumbh mela. 559.

H u t c h i n g s ,  H o n .  Mr. R. H .-* -  
Oath of Office. 1.

H y d a b i  M i s s i o n —
Question re------. 253, 254, 467, 550-51, 027.

H y d a b i , H o n . S i r . M u h a m m a p —
Indian Patents and Designs (Amendment)

' Bill—
Motion to consider. 023.
Motion to pass. 023.

Notice of Motion for Adjournment re export o f 
cloth to China. 029, 030.

Oath of Offioe. 543.

i  .
I m m ig r a t io n — .s

Question re —I— of Indians into Burma. 263. 
I m p o r t s —

Question re—
__—. from and exports i <> United Kingdom,

etc. 423-24. -
__.___ o f  co n su m e r  g«H>ds fi\*m th e  U. S. A.

54. ~
I n c o m e -t a x  A s s e s s e s®—

I n fo r m a t io n  (laid o n  the tible) re transfer of 
headquarters o f -from Orissa to Cal­
cutta. 27.

I n c o m e -t a x  O f f i c e r s —
Q u e stio n  re—■ , >

Muslims in the cadre o f—•—•. 309.
Qualification required for appointment 

fta------. 197-98.
I n c o n v e n ie n c e — ■ .

Q u oatiq n  re— — cauaod to  passengers at 
V irem ga im  Custotns Cordon, Kathiawar.

*  162.
I n d i a n  A i r c r a f t  R u l e s ,  1937—

S ta te m e n t  (U id  o n  th e  U b le )  re amendment 
t o  th e  — «— ». 010 .
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I n d i a n  A t e  F o r c e  (A m e n d m e n t ) B i l l —
See ** under “  B i l l  *\

I n d i a n  A b m t  (A m e n d m e n t ) B i l l —
See “  -̂----M under “  B i l l  m.

I n d i a n  A r m y —
Question re dissatisfaction among British

Officers in the------ . 427.
Notice df Motion for*Adjournment re wrong­

ful use of the------ in Greece. 11-12.
I n d i a n  A r m y  M e d i c a l  C o r p s —

Question re number of Europeans and Indians
acting as Majors and Captains in the------- .
434.

I n d i a n  B u s in e s s m e n —  • 
Question re properties lost by -

388-80.
. in Burma.

I n d i a n  C i v i l  S e r v i c e —  .
Question re — .

------and Indian Police. 379-80.
Procedure for selecting the minority candi­

dates for the------ , 466-67.
Recruitment of a scheduled caste candidate

to the----- -in  1941. 465-66.
Temporary appointments to the------and

Indian P6lice. 154-56.
I n d i a n  C i v i l  S e r v i c e  E x a m i n a t i o n —

Question re appointment to high civil pOfct* of 
candidates who qualified but failed to 
secure vacancies in the - —  of 1942 and

- 1943. 59.
I n d i a n  C o m p a n ie s  (A m e n d m e n t ) B i l l —

See “ ------ ”  under “  B i l l  ” .
I n d i a n  E v a c u e e s —

Question re facilities t o ------ to return to
Burma. 621. -

I n d i a n  F i n a n c e  B i l l —
See “ ------ ”  under “  B i l l  ” .

I n d i a n  I n d u s t r i e s —
Question re------ . *7.

I n d i a n  L a n g u a g e s —  .
Question re translation of letters addressed in 

*—■* ____. into English. 699.
I k d i a n  L e g i s l a t u r e —

See4t D e b a t e s  or t h e --------- ” .
See "  M e m b e r s  o p  t h e --------- ” .

I n d i a n  M e r c h a n d i s e  M a b x s  (A m e n d w i m )
S u p p l e *11^  ® 11X—
<§ee “ ____” under “  B i l l  ” .

I n d i a n  O f f i c e r s —
I n fo r m a tio n  (laid on the table) re—

pay and allowances admissible to British
and____serving in India and overseas.
13-19. -

P e r c e n ta g e  of ------  on the staff of Com-
m a r d s ,  B r ig a d e  A re a s ; e t c .  ( e x c lu d i i g  
G.H .Q.). 272.

Q u e s t io n  re number of Europeans and.------- in
tho S u p e r io r  Services. 191-92.

I n d i a n  P a r a c h u t e  B e g i w i n t —
Q u e st io n  re formation of an------ . 428.

I n d i a n  P a t e n t s  a n d  D e s ig n s  (T e m p o p a * y
Amendment) >(
get n _____ u n d e r  B i l l  .

I n d i a n  P o l ic e —
Question re—

Indian Civil Service and------ . 379-80.
Representation of the backward classes in

t h e -------- . 552-63.
Temporary appointments to the Indian Civil 

Seervice and —*— . 154-55.

I n d i a n  P r i s o n e r s  o f  W a r —
Q u e s t io n  n —

------ . 464. t ‘
Liberation o f ------ from oamps in Poland,

433. v _
Number of — *- freed by American troops 

in  L u E on . 436.
I n d i a n  R e f u g e e s —

Question re claims of 
151-62.

I n d i a n s —
Question re— .

Deportation of -----
154.

from Buima.

(rom Madagascar.

Different rules for Europeans'and------  deal­
ing with the Reserve Bank of India. 190.

Disabilities o f ------ in Canada. 619.
Disabilities suffered b y ------ in South Africa.

10. '

Grant of facilities t o ------  to restart their
businesses in Burma. 620-21. 

Hospitality to British troops by —̂— . 436.
Immigration o f ------ into Burma. 203.
------ inthetJ. S. A. 381.
Loss sustained b y ------ on the evaouation of

Burma. 31*7-18.
Number of Europeans an d------  acting as

Majors and Captains in the I. A. M. C. 
434.

I n d i a n  Se r v ic e s —
Question re payment o f War gratuity to per. 

sonnel of th e------ . 431.
I n d i a n  So l d ie r s —

Question re—
Disability pensions payable to widows and

dependants o f ------ . 429.
Establishment o f a colony for the settle­

ment o f ------ . 428-29.
I n d i a n  St u d e n t s —

Question re------ goir^fto the U. K. for higher
education. 55-56.

I n d i a n  T e a  C o n t r o l  (A m e n d m e n t )  B i l l —
See “ ------ •• under "  B i l l

I n d i a n  T r o o p s —
Question re—

------ in Great Britain. 1.
------ in Greece. 428.
------ in Italy. 8-10. -
Number o f ------------on various fronts. 429.

I n d i a  S u p p l y  M is s io n —
Question re period of service rendered by Mr# 

Mahindra with th e------ . 464.
I n d o  -A m e r i c a n  Co m m e r c ia l  T r e a t y —  

Question re proposed------ . ^251, 251-62,
I n d u s t r i a l  P a n e l s —
» Question re personnel o f ------ . 622.
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Industrialisation—  "
Question re— .

Loan from the U. S. A. for------ . 320.
Plans for utilisation of India’s sterling 

balances fo r ------. .319.
Industries—

Question re—
Conversion of war ------  to peace ------ .

270-71. .
Establishment o f ---- ^ in backward areas.

3 1 1 . v
Priority for the importation of plant for new

Regionalisation or the establishment of par­
ticular------. 311.

Resolution re post-war development o f ------.
283-308.

See “  I n d i a n --------

I n d u s t r ie s  a n d  C i v i l  Su p p l ie s  D e p a r t m e n t , 
8 t a n d in o  C o m m it t e e  p o r  t h e —  j
Motion for election of members. 440. 
Eleotion of member .̂ 578. *

Industry—
Question re Government’s meeting with repre­

sentatives o f ------. 253-54.
+See “  C o t t a g e --------

Inferior St a f f —
Question re khuraki allowance paid to ------ .

390-91.
I n f o r m a t io n  a n d  B r o a d c a s t in g  D e p a r t ­

m e n t —
Question re advertisement for appointment of 

Chief Editor in the------. 10-11.
I n f o r m a t io n  a n d  B r o a d c a s t in g  D e p a r t m e n t , 

St a n d in g  Co m m it t e e - f o r  t h e —
Motion for election of members. 211. 
Nomination of members. 274, 576.

f  I n f o r m a t io n  F il m s  o f  I n d i a  *’—
Question re date of inoeption o f------. 312-13.

I n f o r m a t io n  (l a id  o n  t h e  t a b l e ) re— 
Allotment of Government quarters to members 

of the Central Legislature. 628-29.
Average daily wageB paid at the coalfields. 

116.
Burmans, Anglo-Burmans, etc., holding gazet 

ted posts under the Government of Lidia. 
113-15.

Decision to grant the rank of major to rifle, 
company commanders in aotive battalions. 
439.

Gazetted officers of the Burma Services serv­
ing under the Government of India. 103­
13.

Leaee-lend Agreement between Canada and 
India. 207-10.

Number of appeals filed with the Appellate 
A ss ista n t Commissioner of Income-tax, 
Purulia. 28.

Number of voters In constituencies of the 
•Council of State. 562.

Panels formed by the Planning and Develop.
ment Department. 499-502.

Pay and allowances admissible to British and 
' Indian offioers serving in India and overseas.

13-19. .
Percentage of Indian offioers on the staff of 

Commands, Brigade Areas, etc. (exclud­
ing G. H. Q.). 272. -

Purchase of yam. 610.
Supply of tea to the Food Ministry of tho 

United Kingdom. 210-11.
Transfer of headquarters of Income-tax 

assessees from Ojissa to Caloutta. 27. 
Inoculation—

Short notioe question r e ------of pilgrims pro*
oeeding to the Kumbh mela. 559.

I n s u r a n c e  R u l e s , 1939—
Statement (laid on the table) re further amend* 

ments to the------ . 28, 28.29, 29-32.
I n t e r n a t io n a l  A i r  T r a f f ic  O p e r a t o r s —  

Question re representation of India at the 
Conference o f ------ . 152. *

I n t e r n a t io n a l  L a b o u r  Co n f e r e n c e —
' Statement, etc. (laid on the table) re declara­

tion and recommendations adopted by the 
26th Session of the------ . 273.

I n v e s t m e n t s —
Question re ------in loans, etc. 547.

I r a n * -  
See 44 T r a d e  *\

I r r e g u l a r it ie s —
Short notice question re defalcations and irregu­

larities at the Telegraph Storeyard, Calcutta. 
499:

I t a l y —
See “  I n d i a n  T r o o p s  ” .

j  .

J a p a n e s e  A g e n t —
Question re— ‘

Arrest of Ram Singh,------ . 151.
^Detention of Ram Singh alias Mohammad 

Hussain,------. 606.

J e e p s —
Question re disposal o f ------  after the war*

457. • *
J o g e n d r a  S in g h , H o n . S i r —

Indian Finanoe Bill— ,
Motion to consider. 472, 474, 502-08^* 

532.
Motion for eleotion of five members to the 

Standing Committee for Agriculture and 
„ Forests. 442.
Motion for eleotion of five members to the 

Standing Committee for the Department o f 
Education, Health and Lands. 443.

Motion for election of five members to the 
Standing Committee for Education. 44% 

Motion for eleotion of one member to the 
Central Committee of the Tuberculosis 
Association of India. 440.

Resolution re—■
Cottage industry of dyeing and printing 

(cotton oloth). 446, 447.
Daily broadcast in Hindi. 405, 406,

410, 413.
Post-war development of industries. 293. 
Representation at the conference of Allied 

Nations to be held at San Francisco.
340, 354, 358.

Reservation of accommodation on railways 
for the civil population. 92.

• '



18 INDEX TO THE COUNCIL OF STATE DEBATES

J o i n t  S t o c k  C o m p a n ie s —
Question re—

Applications received by examiner of 
Capital Issues to register - ---- for work­
ing mica mines. 599.

Number o f ------working mica mines. 599.
J o n e s , H o n . Sm Cy r i l —

General discussion o f the General Budget.
225, 241-50.

Indian Finance Bill—
Motion to consider. 471, 490, 506, 510, 

518, 534-41.
Motion to pass. 542.

Resolution re India’s sterling balances. 
569-71, 572, 574, 581-83.

J u d i c i a l  T r i b u n a l —
Question re proposal to review cases o f 

politicals 'by a ------ . 378.
J u t e —  *

Question r e ------ cultivation in Brazil. 389.

K
K a l i k a r , H o n . M r . V . V .—

Caste Disabilities Removal Bill—
Motion to introduce. 402.

Election of the ------  to the Defence Con­
sultative Committee. 578. %

Election of the ------  to the Standing Com­
mittee for the Food Department. 577. 

General discussion of the General Budget. 
227-30.

General discussion of the Railway Budget.
131-32.

Indian Finance Bill—
Motion to consider. 526-33.

Nomination of the --------- to the Panel of
Ghairmen. 42. '

Notice of Motion for Adjournment re pro­
vision of additional trains in connection
with Kumbh mela. 560-61. '

Question (supplementary) re— .
* Appointment « f  Circle Rationing Officers 

from backward classes, 551. 
Appointment of Labour Welfare Officer 

^ from the backward classes. 552.
"  India's contribution to the League of

Nations. .3-4.
Resoluti on re—

Application of economio sanctions against 
South Africa. 401.

Emigration of labour to Burma, Malaya,
etc. 586-87. *

India's sterling balances. 564.
Post-war development of industries, eto. 

302.
Representation at the conference o f Allied 

Nations to be held at San Francisco. 
353-55.

Reservation of accommodation on railways 
for the civil population. 85-86. 

Working o f  the Defence of India Act and 
Rules. 276-77.

K a l y a n  P o w e r  S t a t i o n —

Question re ------ . 604, 604-05.
K a t h i a w a r —

Bee “  V ir a m o a m  C u s t o m s  Co r d o n  ” .

K h a b e , H o n . D r . N. B.—
Resolution re application of economic sanc­

tions against South Africa. 393, 398, 400.

K h o s l a , ^Mr .—
Question r e ------ member vof the N. W. R*

Advisory Committee. 381-82.
“  K h u r a k i  ”  A l l o w a n c e —

Question re ------  paid to inferior staff*.
390-91.

K h u r s h id  A l i  K h a n , H o n . ~ N a w a b z a d a —
Election of the ------  to the Standing Com*

mitt ĵp for Agriculture and Forests. 578. 
Election of the —— to the Standing Com­

mittee for the 'Food Department. 677. 
Election of the *------  to the Standing Com­

mittee for the Home Department. 577* 
Election of the ------  to the Standing Com­

mittee for the War Transport Department.
• 577.
Resolution re amendment of the Counoil 

o f State Electoral Rules. 169.
K i n g  E m p e r o r , H i s  M a j e s t y  t h e —

Question re Christmas speech o f ------ . 151*
K u m b a k o n a m —

See “  E x h i b i t i o n

K u m b h  M e l a —
Notice of Motion for Adjournment re pro­

vision of additional trains in connection
with the------ . 560-61. 1

Question (short ^notice) re additional train*
for the ------. 607-08.

Short notico question re inoculation o f pil* 
grims proceeding to the ------ . 559.

K u n z r u , H o n . P a n d i t  H . N .—  •
Election of the ----- - to the Standing Com­

mittee on Emigration. 576.
Election of the------ to the Defence Consulta­

tive Committee. 577.
Election of the ------  to the Standing Com­

mittee for Education. 578.
Election of the -------  to the Standing Com­

mittee for the Home Department. 677.
Nomination of th e ------as a member of the

Committee on Petitions. 42.

L

L a b o u r —
Resolution re emigration o f ------ to Burma,

Malaya, etc. 583-91.
L a b o u r  D e p a r t m e n t , St a n d i n g  C o m m it t h b  

t o r  t h e —
Motion for election of members. 329. 
Election of members. 577.

L a b o u r  O f f ic e r s —  .
Question re training o f ------ in the U. K,

385.
L a b o u r  W e l f a r e  O f f ic k r —  n

Question re appointment of ------ from the
backward classes. 552.

L a l , H o n . M r . S h a v a x , A .—
Motion for election of three members to the 

Standing Committee for the Legislative 
Department. 328-29.

Repealing and Amending Bill—
Motion to consider. 613.
Motion to pass. 614.

L a l l , H o n . M r . S h a m a l d h a r i—
Motion for election of five members tb the 

Standing Committee for the Labour De­
partment. 329.

Oath of Office. 311.
Resolution re religious endowments. 564.
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L a n g u a g e  P o l ic y —
Question re ------ of All-India Radio. 028,

L a n g u a g e s —
See “  I n d i a n  --------  ” ,

v X

L e a d -Z in c  O p e r a t io n s —
Question re Mr. C. P. Cowen, Officer-in-

Charge, ------  at Zawar, Mewar State.
656. 0

L e a g u e  o p  N a t io n s — #
Question re— ^

India's contribution to the------. 3-4.
Replacement of the ------ by a stronger

organisation. 438. -
L e a s e -L e n d ^ t

Question re ------ aid. 6, 6-7.
L e a s e -L e n d  A g r e e m e n t —
. Information (laid on the tablo) re------- between

Canada and India. 207-10.
L e g is l a t iv e  D e p a r t k e n t , St a n d in g  C o m ­

m it t e e  FOR THE----
Motion for election of members. 328-29.

L e g is l a t u r e —  '
See “  I n d i a n -------- *\ '

L e n d -L e a s e —
Question re disposal o f ------ material after

the war. 154.
L b t t f r s —  •

Question re —
Delay in transit o f ------  posted at Delhi.

597.
Reports in respeot of undisposed of and

accumulated ------ . 598.
Translation of ------  addressed in Indian

languages into English. 599.

L ib r a r y  o f  t h e  Ce n t r a l  L e g is l a t u r e —  
Question re placing of volumes I and II of the 

Council of State Observationa and Rulings 
from the Chair in th e------ . 595.

L ic e n c e s —
See “  R a d io  ,  R e c e iv e r  --------  ” .

L o a n (s )—
. Question re—

Investments in ------, etc. 547.
------ of staff to the Delhi Rationing Or­

ganisation. 260.
------from the U. S. A. for Industrialisation,

320.
L o c a l  T r a in  Se r v ic e s —

Q u estion  re re d u c tio n  i n ------ o n  th e  B, & A,
. R. 323.

L o c o m o t iv e s—  ■
Q u estion  re n u m b e r  o f * --------- a n d  --------- sen t

overseas. 425.

* Loss—
Question re—

Liability of Allied Powers fo r ------caused
by the explosions at Bombay. 313.

------ of airborne mails. 558.
____sustained by Indians on the evacua

tion of Burma. 317-18. '

L u z o n —  •
See “  I n p i a n  P r is o n e r s  o f  W a r  .

M a c h in e r y —
Question re supply of the textile stores and

------  to tli© Madras spinning and weaving
mills. 387,88.

M a d a g a s c a r —
See “  I n d ia n s  ” .

M a d r a s —  .
See “  R a i l w a y  L in e s  ” .

M A n iu s  a n d  S o u t h e r n  M a h r a t t a  R a i l w a y —  
See “ ------”  undor “  R a i l w a y (h) ” .

M a d r a s  Sp in n in g  a n d  W e a v in g  M il l s —  
Question re supply of textile stores and machi­

nery to * the ------ . 387-88.
M a h i n d r a , M r .—

Question re period of service rendered by —  
*with the India Supply Mission. 464.

M a h o m e d  U s m a n , H o n , S i r —
Aligarh Muslim Univepeity (Amendment) 

Bill— .
Motion for leave to consider. 630., , 

Expressions of regret in connection with the* 
death of President Roosevelt. 625.

General discussion of the General Budget* 
212.

Indian Air Force (Amendment) Bill— 
Motion to oonsider. 615.
Motion to pass,. 615.

Indian Army (Amendment) Bill—
Motion to consider, 614.
Consideration of clause 2, 614,
Motion to pass. 615.

Indian Finance Bill—
Motion to consider. 488, 492, 513, 514, 

520, 523, 527, 528, 533-34.
Motion for election of four members to the 

Standing Committee for the War Transport 
Department. 444. ,

Motion for election of four members to the 
Standing Committee for the External 
Affairs Department. 440-42.

Motion for election of four members to tjie 
Standing Committee for the Defence De­
partment. 611. •

Motion for election of three members tcfctte_ 
Standing Committee for the Department of 
Posts and Air. 329. .

Motion for election of three members to the 
Standing Committee for the Supply De­
partment. 443.

Motion for election of two members to the 
Standing Committee for the Department o f 
Information and Broadcasting. 211, 

Notice of Motion for Adjournment re provi- 
' sion of additional trains in connection 

with the Kumbh mela. 560-61.
Resolution re—

Amendment of the Council of State Elec­
toral Rules. 162, 164, 166, 170. 

Application of economic sanctions against 
South Africa. 400, 401.

Daily broadcast in Hindi. 420.
India's sterling balances. 565.
Post-war development of industries. 292> 

306. ‘
Religious endowments. 563-64. 
Representation at the conference o f 

Allied Nations to be held at San Fran­
cisco. 352, 357-58.

Working of the Defence of India Aot and 
Rules. 280-81.

#
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M a h t h a , H o n . R a i  B a h a d u r  8 r i  N a r a i n —  
Eleotion of the ------  to the Standing Com­

' mittee for the Planning and Development 
Department. 579.

Election of the ------  to the Standing Com­
mittee for the Eduoation, Health and 
Lands Department. 678.

Expressions of regret in connection with the 
death of President Roosevelt. 625-26. 

Question re— ,
Address delivered by Mr. Mathews, Chair** 

man, Central Technical Power Board.
603. .

Central Technical Power Board. 600-02 
Kalyan Power Station. 604, 604-05. 
Members, Central Technical Power Board. 

602.
Messrs. Merz and McLellan, Consulting 

Engineers. 603, 603-04.
Mr. Mathews, Chairman, Central Technical 

Powdr Board. 602.
Report of the Roger Mission. 600. 
Technical Conference of Engineers. 602. 

Question (supplementary) re association of 
members of the Central Legislature with 
firms appointed as agents for purchasing 
ghee. 458-59.

Resolution re—
Daily broadcast in Hindi. 407-08, '409, 

415. ..
Working of the Defence of India Act and 

Rules. 279.
M a j o b s —

Question re number of Europeans and Indians
acting a s ------and------- in the I. A. M. C.
434.

M a l a y a —
See 44 L a b o u r  ” .

M a n u r e —
Question re selling of flour in Bengal a s------ .

1.
M a r k e t  Q u o t a t io n s —

Question re ------  of representative textile
mill shares. 200?

M a s o n , J Io n . Mr. P.—
Oath of Office.
Resolution re accidents caused by military 

vehicles. 77-79, 81 
M a t h e w 8, Mr.—

Question re —
Address delivered by ------ , Chairman,

Central Technical Power Board. 603.
------ , Chairman, Central Technical Power

Board. 602. '
M e a u n g , H o n . M r . K. W.—

Indian Finance Bill—
Motion to consider. 523-25.

M e e t in g s — ,
Question re ------between Home Member and

certain leaders at Bombay. 194.
M e m b e r s  o f  t h e  C e n t r a l  L e g is l a t u r e —  

Information (laid on the table) re allotment.
of Government quarters to ------ . 628-29.

Question re—
Allotment of Goyemment quarters t o ------ .

1-3.
Allotment of quarters* to ------ . 370-78.
Association o f ------with firms appointed as

agents for purchasing ghee. 458-69.
Contracts placed with ------ , etc. 382.
Difficulty experienced b y ------ in securing

reservations on trains. 190-91.

M e m b e r s  o f  t h e  C o n g r e s s  W o r k in g  C o m * 
m it t e e —
Question re health o f ------ . 195.

M e m b e r s  o f  t h e  E x e c u t i v e  C o u n c i l —  
Question re tours undertaken by —— . . 193­

94.
M e m b e r s  o f  t h e  I n d i a n  L e g i s l a t u r e —  

Question re—
Contracts with «------ . 600.
Supply of petrol coupons t o ------ . 314-17.

M e m o , o f  D is t r i b u t i o n  o f  W o r k —
Question r e ------ to Sorting Departments of

R. M. S., Delhi. 598.
M e n o n , H o n . S i r  R a m u n n i—  ^

Election of the ------  to the Standing Com­
mittee for Education. 578.

Indian Finance Bill—
Motion to consider. 513.

Nomination of th e------ as a member of the
Committee on Petitions. 42.

Resolution re—
Amendment o f the Council o f State Elec­

toral Rules. 159, 1&0-77.
India's sterling balances. 573. 
Representation at the conference of Allied 

Nations to be held at San Francisoo. 
344-46.

M e r c h a n d is e  M a r k s  (A m e n d m e n t ) S u p p l e ­
m e n t a r y  B i l l —
See 44 Indian------ ”  under 44 B i l l  ” .

M e r z  a n d  M oL e l l a n , M e s s r s ., C o n s u l t in g  
E n g in e e r s —
Question re ------ . 603, 603-04.

M e s s a g e —
------  from His Excellency the Governor

General appointing days for the presenta­
tion and general discussion of the General 
Budget. 42.

------  from His Excellency the Governor
General appointing days for the presents, 
tion and General discussion of the Railway 
Budget. 42. .

------  from His Exoellency the Governor
General certifying the Indian Finance Bill, 
1944. 454.

------  from His Exoellency the Governor
General directing that the heads of ex­
penditure specified in sub-seotion (3) o f 
section 67A of the Government o f India 
Act shall be open to discussion when the 
Budget is under consideration. 42.

------  from His Exoellency the Governor
General nominating the Panel of Chairmen.
42.

---- from His Excellency the Governor General
recommending the Council of State to pass 
the Indian Finance Bill, 1944, as oertifledL 
454.

M e t e o r o l o g is t s —
See “  A s s is t a n t  --------

M e t e r s —  #
Question re absence o f------ in taxi-oabs plying

for hire in New Delhi. 619.
JM io a  M i n e s —

Question rs—
Applications received by examiner of 

Capital Issues to register Joint Stook
Companies for working ------ . 599.

Number of Joint Stook Companies working 
------ . 599.
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ICxoa Produces—

Question re steps to safeguard the interests 
of th e ------ . 690.

•Mi l i t a r y  A u t h o r it ie s —  -
Question re—

Purchase of rice by th e ------. 459.
Reservation of accommodation on trains 

by the ------ . 72-73.
M i l i t a r y  E n g in e e r in g  ^ r v ic e s —

Question re composition of the ------ . 431.
Military Prrsonhu—

Question re unauthorised entry into private 
dwellings b y ------ in Calcutta. 434-35.

M i l i t a r y  V e h ic l e s —
Question re—

Accidents between ------ and tramoars in
Bombay. 252-53.

Fatal accidents caused b y --------------------- . 260.
Number of deaths caused by  ----- in Assam.

254-55.
Resolution re accidents caused by ------ .

74-82.
—

. Question re shortage of ------ in Bombay.
047-48, 548.

Mtt.tji—
See “  Sp in n in g  a n d  W e a v i n g -------- ” .
She “  T e x t i l e --------

Mines—
Question re employment of Europeans eva­

cuated from Burma in ------. 555-50.
M in e s  M a t e r n i t y  B e n e f it  (A m e n d m e n t ) 

B il l —
See “ ------”  under “  1Bill

M in o r i t y  Ca n d i d a t e s —
Question re procedure for selecting the ------

for the I. C. S. 400-07.
M it h a , H o n . S i r  Su l e m a n  Ca s s u m  H a j i —  

Eleotion of the ------ to the Standing Com­
mittee for the Supply Department. 578.

M o b e r l y , S i r  W a l t e r — ^
Question re visit of Sir Cyril Norwood and 

.----- . 435-30.
M o h a m a d  H u s s a in —  ,

Question re detention of Ram Singh alias 
------ , Japanese Agent. 000.

H M o n t h l y  S u r v e y  o f  B u s in e s s  C o n d it io n s  
i n  I n d i a  ’ f—  ^
Question re publication o f ------. 02-03.

M o t il a l , H o n . M r . G. S.—
E&ection of the -----  to the Standing Com­

mittee for the Commeroe Department.
578.

Election of the -----  to the Standing Com­
mittee for the External Affairs Depart­
ment. 578.

Eleotion of the------ to the Standing Com­
mittee for the Industries and Civil Supplies

• Department. 578.
Election i t  th e ------to the Standing Com­

mittee for the Planning and Development 
Department. 579.

Election of the ------ to the Standing Com­
mittee for the Posts and Air Department.
677.

Expression of regret in connection with the 
death of President Roosevelt. 020.

Factories (Amendment) Bill—
Motion to oonsider. 012. .

General discussion of the Gen&al Budget. 
217-20, 221. .

General discussion of the Railway Budget. 
120- 22.

Indian Finanoe Bill—
Motion to oonsider. 480, 509-15, 530, 

531.
Notice of Motion for Adjournment re—

Laok of copies of the eleot0fal roll of voters 
in Bombay. 320-27.

Provision of additional trains in connec­
tion with the Kumbh mela. 500-01.

Question re—
Accidents between military vehioles and 

tramoars in Bombay. 252-63.
Area and yield of prinoipai agricultural 

crops. 03-04.
Ban on any book by Chiang Kai Shek. 

252.
Path rooms in servants’ quarters attached 

to the quarters Nos. 12A to 12 E, Feroz- 
shah Road. 253. 1 '

Birth control. 190-97.
Books published and quality of paper 

used. 00-01.
Civilian Gazetted Offioers. 204-05, 200
Cost, etc., of printing of the Gazette of 

India. 01. ‘
Cost, etc., of printing debates of the Indian 

Legislature. 59-00. N 
Cotton prices. 200-70. "
Deaths in Bengal, etc., during 1943-44. 

155-50.
Deaths of destitutes in Calcutta. 150. 
Delay in publication of cotton forecast

04.
Derailment of the Punjab Mail near Arrah* 

150. 157.
Detection of illicit wireless transmitters 

by Mr. M. Bhattacharjee, Telegraph 
Department. 401-02.

Detention of Mr. B. N. Biyani, Membcs* 
Council of State. 199.

Different* rules for Europeans and Indians
« dealing with the Reserve Bank of India.

190.
Difficulty experienced by members of the 

Central Legislature in securing reserva­
tions on trains. 190-91.

> Economic planning. 201.
Fortnightly reports from Provincial Gov­

ernments on the food position. 71. 
Governments meeting with representatives 

of Industry. 253-54.
Government textile shops. 407. *
Grant of permission to start new newspapers. 

459-01.
H a w k e rs  a t  ra ilw a y  s ta tio n s . 190.
Health of members of the Congress Working 

Committee. 195.
Hydari Mission. 233, 254.
Import of consumer goods. 254.
Im p o r t  o f  m o to r  ca rs . 205, 403.
Import of radio sets. 402.
Lack of courtesy on the part pf staff on 

Railway stations. 190.
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Language policy of All-India Radio. 628. I 
Making India self-sufficient in agriculture, 

etc. 204-05.
Meetingfcbetween Home Member and certain | 

leaders at Bombay. 194.
Mr. Khosla, member of the N. W. R. |
. Advisory Committee. 381-82.
Names of retired Government officers re-1 

employed as officers in connection with | 
war work. 201.

Nineteenth Annual Session of the All-India I 
Postal ai*0 R. M. S. Conference. 196-97. 

Non-co-operation*, by Hindi writers, etc., | 
with All-India Radio. 628.

Number of broadcast receiver licences | 
issued. 557-58.

Number of deaths due to falls from foot-1 
boards of trains. 195-Q6.

Number of Europeans and Indian officen 
in the Superior Services. 191-92.

Number of radio receiver licences issued in | 
1Q44. 593.

Number of voters in Bombay at the General I 
Election of 1934. .

Number of yoters in constituencies of the | 
Council of State. 192-93.

Omission of names in the electoral rolls of ] 
Bombay. 556-57.

Percentage of petrol imported and produc- 1 
ed. 462-63.

Placing of volumes I and II of the Council I 
o f State Observations \and Rulings front 
the Chair in the Library of the Central | 

"Legislature. 595.
Preparation of electoral rolls of constitu-1 

encies of the Council df State. 195. 
Price of petrol in the black market. 189- | 

90.
Printing of debates, Bills, etc., on good | 

quality paper. 61.
Priority for the importation of plant for | 

new industries. 191.
Proposed Indo-Jfcnerican Commercial Treaty 

251, 251-52.
Publication of books in Urdu and Hindi. ]

* 628.
Publication of Monthly Survey x>f Busineso | 

Conditions in India. 62-63.
Qualification required for appointmenf as I 

Income-tax Officers. 197-98.
Quantity of foodstuffs produced in districts | 

in relation to population. 71 -72.x 
Rationing of petrol. 193.
Rationing schemes. 64-71. .
Reconstruction Committee's Report. 200-1 

01 . '

Release of Congregp leaders. 252.
Sale of gold and silver by the Reserve | 

’Bank of India. 198. .
Separate Hindi programmes from All-India I 

Radio. 593.
Sugar production. 62.
Supply of petrol coupons to members of the j 

Indian Legislature. 314-317.
Temporary appointments to the Indian I 
» Civil Service and Indian Police. 154-55.' 
Visits to Bombay by the Defence Member.1 

199.
Wheat imports from Australia. 198. 

Question (sh^rt notice) re additional trains for I 
the Kumbh mela. 607-08.

Question (supplementary) re—
Association of members of the Central 

Legislature with firms appointed as 
agents for purchasing ghee. 458-59*

Claims of Indian refugees from Burma* 
1H-52.

Conference on “  Reconstruction Problems 
of Asia ” held at New York. 378.

Dumbarton Oakes Conference. 432.'
Establishment o f  ̂ colony for* the settlement 

of Indian soldiers. ̂ 28-29.
Fuel pipe line from India to China. 380.
Grant o f facilities to Indians to restart their 

businesses in Burma. 620-21.
Hardships suffered by public at Viramgam 

Customs Cordon. 618-19. -
Hindu Code. 324. -
Import of motor cars from Britain. 436-3 7.
Imports o f oofisumer goods from the 

U. S. A. 54. »
Indian troops in Italy. 8-10.
Mr. Sarat Chandra Bose. 557. 

k Municipal Committee of Ajmer. 317. <
Number of Indian troops on various fronts.

■ 429- .Post-war development of All-India Radio. 
620.

Price of copper. 365.
Representation at the United NatmJns 

Conference. 320.
Sale of petrol in the black market in New
, Delhi. 619-20.
Scarcity of cloth in Provinces. 437-38.
Shortage of milk in Bombay. 547-48.
Visit of Sir Cyril Norwood and Sir Waites 

Moberly. 435-36.
Resolution re—
Accidents caused by military vehicles. 76-.
Amendment of fche Council of State Elec­

toral Rules. 157-61, 167, 169-70.
Application of economic sanctions against 

South Africa. 396, 397, 400.
Daily broadcast in Hindi. 402-07, 406, 

415,419-21.
Future recruitment, etc., to the Civil Servi­

ces controlled by the Secretary of State* 
96-97.

India's sterling balances. 582.
Post-war development of industries. 288, 

289-90, 298, 301-02, 308.
Religious endowments. 563. ^
Representation at the conference of Allied 

Nations to be held at San F ra n o is o a . 
341, 342, 351-53, 357.

Reservation of accommodation on railways 
for the civil population. 82-84, 91-92.

Working of the Defenoe oi India Aot and 
Rules. 279-80, 281.

Short notice question t- ,
In o c u la t io n  of pilgrims proceeding to tne 

Kumbh mela. 559.
Reservations on the Frontier Mad.

f o r  A d j o u r n m e n t —  
N o t i c e  o f  ------- - M.

M o t i o n

See
M o t o r  C a r s —r

—  « * , « *
Import of - ■* —* from Britain. 436-37.
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M u h a m m a d  H u s s a i n , H o n . H a j i  S y e d —

_ Election of th e------to tho Central Advisory
Coimcil for Railways. 577,

Election of the ----- . to the Standing Corn.
mittee for ,̂he Defence Department. 623.

Eleotion of the ------ to the Standing Com.
mittee for the Posts and Air Department.

General discussion of the Railway Budget; 
140-48, 150.

Nomination of the as a member of the 
Committoo on jfoffltjons. 42.

Notioe of Motiflnfbr Adjournment re provi­
sion of additional trains in connection 
with the Kumbh mdla. 560-61.

Question re —
Allotment of Government quarters. 323. 
Appointmont to high civil posts of candi­

dates who qualified but failed to secure 
vacancies in the I. (J. S. examination of- 
1942 and 1943. 59.

Eligibility of war service candidates to 
reserved vacancies in the Civil Services, 
58-59. -

Question (supplementary) re travel on foot.
boards, etc. of trains. 256.

Redblutidh r?- - *
Aooidents caused by military vehicles. 

74,81-82.
Working of the Defence of India Act and 

Rulos. 274-76, 282.
M u h a m m a d  Y a h y a , K h a n  B a h a d u r —

Expressions of regret in connection with tho 
death o f ------. 73.

M u k h e r j e e , H o n .  S i r  S b t y a  Ch a r a n —
Election of the —— to the Central Com­

mittee of tho Tuberculosis Association of 
India. 678. .

Election of th e ------to the Standing Com­
mit too for tho Education, Health and Lands 
Department. 578.

Ejection of the---- - to the Standing Com.
mittee for the Labour Department. 677.

M u n i c i p a l  C o m m i t t e e —
Question r e ------of Ajmer. 317.

M u s l i m s —
Question re -— - in the cadre of Inrolmo-tax „ 

Officers. 369.
I

N
N a t i o n a l  W a r  F r o n t —

Question re National War Front. 366-67.
N a V a l  a n d  A e r o n a u t ic a l  T r a i n i n g  Ce n t r e s -  

Qu f-tioi re------. 606.
N e p a l —  . » *

See “  R i c e ” .

N e w  D e l h i—
See “  P e t r o l  
See “  T a x i  Ca b s

N e w s p a p e r s —
Question re grant of permission to start 

new——.469-61.
N e w  Y o r k —

See “ .Co n f e r e n c e  *\ _

N o n -C o - o p e r a t io n —
Question re ------by Hindi writers, etp., with

All-India Radio. 628. •

N o o n , H o n .  S i r  F i r o z  K h a n —  *
Motion for election of three members to the 

Standing Committee for the Civil Defence 
Branch of the Defenoe Department. 212.,

N o r t h  W e s t e r n  R a i l w a y  A d v i s o r y  C o m ­
m i t t e e —
Question re Mr. Khosla, member of the—. 

381-82.
N o r w o o d , S i r  C y r i l —

Question re visit o f ------and Sir Waites:
Moberly. 435-36.

N o t e s —
Statement (laid on the table) re Commercial 

Treaties and------affecting India. 610-11.
N o t ic e  o f  M o t i o n  f o r  A d j o u r n m e n t  re—  

Conference of Allied Nations at San Franisoo*
271-72.

Delegation to the San Franoisco Conference . 
469.—

Export of cloth to China. 629-30.
Failure to carry out restrictions against South* 

Africa. 12-18.
Future recruitment and terms of service o f 

the civil services. 559-60.
Lack of copies of the eleotoral roll of voters 

in Bombay. 326-28. .
Provision of additional trains in connection 

with the Kumbh*mela. 660-61. 
Statements made by the Hon. Sir Firoz Khan 

Noon. 008-10.
Wrongful use of the Indian Army in Greeoe,

11- 12.

0 * •
O a t h  o f  O f f ic e —  -

- Assadullah Khan Raisani, Hon. Sardar BahflK 
dur Nawab. 1.

Caroe, Hon. Sir Olaf. 311.
Griffin, Hon. Sir Arthur. 1.
Hutchings, Hon. Mr. II. H. 1.
Hydari, Hon. Sir Muhammad. 543.
Lall, Hon. Mr. Shamaldhari. 311. # _
Mason, Hon. Mr. P. 53.
Patel, Hon. Mr. H. M. 173.
Pillai, Hon. Mr. N. R. 363.
Prior, Hon. Mr. H. C. 363.
Row, Hon. Mr. Thirumala. 1.
Roy, Hon. Sir Satyendra Nath. 173.
Sen, Hon. Mr. B. R. 103.
Warren, Hon. Mr. D. D. 423.
Williams, Hon. £̂r. C. F. V. 543.

“  O b s e r v a t i o n s  a n d  R u l in g s  f r o m  t h e  
C h a i r  ” ---------

Question re placing of volumes I and II o f  
the Council of State in the Library o f  
the Central Legislature. 595.

See “  Co u n c i l  o f  St a t e  ‘ ---------V

O c c u p a t io n —
Question re—

------of Austria. 606.
------of Germany. 605.
____of Germany by the Allied Nations

8,378.

f
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O fficers**—
Question re number o f ------recruited in India.

429-30. .
Set “  B r i t i s h ------
See “  CmLtAH o iz e t te d ------**.
JSee M European-------- **.
See “  G azetted------*\
See “  I n c o m e - t a x  ---------
See “  I n d i a n  ------ *\
See u L a b o u r -------- ” . 4
See “  R etired Governm ent------

O rdinance—
Hoarding and Profiteering Prevention------

Question re—
List of imported articles the prices 

of which have been fixed under the 
—. 202-03.

Prices of articles under the—. 20 k
O rissa—

See "  Income-tax A ssesses------
Our British Empire ”—

Question re pamphlet entitled Our British 
Empire. 7,

O vercrowding—
Question re------ iu trains of the Bengal and

Assam Railway. 266.

P a d s h a h  S a h i b  B a h a d u r ,  H o n . S a i y e d  
M o h a m m e d —
Aligarh Muslim University (Amendment) Bill— 

Motion for leave to oonsider. 630. 
Motion to consider. 631.
Motion to pass. 632.

Election of the-- -  to the Standing Committee 
for Education. 578.

Eleotion of the-------to the Standing Committee
on Emigration. 576.

Election of the ------  to the Standing Com­
mittee for the Food Department. 577.. 

Election of the — to the Standing Com­
mittee for the Labour Department. 577. 

.Election of the ------  to the Standing Com­
mittee for the Legislative Department. 577 

~ factories (Amendment) Bill—
Motion to consider. 612.

•General discussion of the General Budget. 
236-38.

•General discussion of the Railway Budget. 
142-44.

TnHinn Finanoe Bill—
Motion to consider. 492-99.

Nomination of th e ------ to the Panel of
Chairmen. 42.

Question re— ;
Delay in transit of letters posted at Delhi

597.

Disposal of “  Jeeps ”  after the war. 457*

Extra duty allowance oasses in R. M. S. 
Delhi. 599.

Memo, of distribution of work to Sorting 
Departments of R. M. S., Delhi., 598.

Number of trucks supplied to R. M. S., 
Delhi 596.

Officiating and temporary vacancies in the 
Cadre of Inspectors, R. M« S. 596. 

Orders o f the Director General, Posts and 
Telegraphs on the subject o f isplit duty. 
595-96.

Prescribed qualifications, emoluments, etc., 
of principals and teachers of educational 
institutions in Delhi Province. 464-65. 

Registration Branch, R. M. 8., Delhi. 596. 
Reports in respqct of undisposed of and 

accumulated letft^s. 598.
Shortage of prkd&PSttcting lists. 597. 
Sorting of parcels in R. M. 8 ., Delhi. 599. 
Strength of present staff of R. M. S., Delhi.

598.
Superintendent, R. M. S., Delhi. 596. 
Training of sorters, R. M S., Delhi. 597. 
Translation of letters, addressed in Indian 

languages into English. 599.
Question (supplementary) re panels formed by 

the Department of Planning and t>evelop- 
ment. 313-14.

Resolution re—
Aocidents caused by military vehioles. 75. 
Application of economio sanctions against 

South Africa. 397, 398, 399^00.
Cottagd Industry of dyeing and printing 

(ootton doth). 448.
Daily broadcast in Hindi. 418-19. 
Emigration of labour to Burma, Malaya, 

etc. 587-88, 591.
Post-war development of industries, etc. 

306-07.
Representation at the oanference of 

Allied Nations to be held at San Franoisoo. 
348-49.

Working of the Defence of India Act and 
Rules. 277-78.

P a m p h l e t —
Question re------entitled Our British Empire, 7.

P a n e l  f o r  C o t t a g e  I n d u s t r i e s —
Question re, constitution of a ------ . 627.

P a n e l  o f  C h a i r m e n —
Message from His Excellency the Governor 

General nominating the— . 42;
P a n e l s —

Information (laid on the table) re ------formed
by the Planning and Development -Dep­
artment. 499-502.

Question r e ------ farmed by the Department
of Planning and Development. 313-14. 

See “  I n d u s t r i a l --------- . ”  ^

Pape£—
Question re— -

Books published and quality o f -----used*
60-61.

Printing of debates, Bills, etc., on good 
quality —— . 61.

P a p e r  C o n t r o l  (E c o n o m y ) O r d e r , 1944— 
Question re relaxation of the provisions of the

--------- . 433.
P a r a c h u t e  R e g i m e n t —

See “ I n d i a n ---------

P a r c e l s —
Question re sorting o f ------- in R. M. S., Delhi

599.
“  P a r i s  C o m m u n e , t h e  " -------- -

Question re ban on the books Civil War in 
France and ------ . 263.

-------- ---------:— w-------- 1— :----------------  —
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PASSENGERS—
Question re inconvenience caused t o ------ at

Viramgam Custums Cordon, Kathiawar. 152. 
P a t e l  H o n . Mb. H . M. —

Indian Finanoe Bill—
Motion to consider. 530, 531 

Oath of Office. 173,
Motion for election of four members to the 

Standing Committee for the Industries and 
Civil Supplies Department. 440.

Motion for election o^five members to the 
Standing Committed for the Planning and 
Development Qj^Mhunt. 442.

Resolution re Cottage industry of dyeing and 
printing (cotton cloth). 448-51, 452, 453.

P a t e n t s  a n d  D e s ig n s  (A m e n d m e n t ) B n x —
See “ In d ia n  -------- ”  u n d er “ B i l l **.

P a t e n t s  a n d  D e s ig n s  (T e m p o r a r y  A m e n d ­
m e n t ) B i l l —
See “  Indian ------ ”  under “  B il l  ” .

P a t h e r , M r s .—
Question re ejectment o f ------and her family

from their home in Durban. 57.
P a y  a n d  A ix o w a n c e s —

Information (laid on the table) r e ------admi­
ssible to British and Indian officers serving 
in India, and overseas. 13-10.

P a t r o  H o n . Si r  A. P.—
General discussion of the Railway Budget. 

126-27.
Resolution re amendment of the Counoil of 

State Elecrotal Rules. 161-62. .
P e n s io n s . —

Question re—
Disability ------  payable to widows and
dependants of Incuan soldiers. 429*
Number of^felaims for -preferred by

i members of the armed forces, otc. 606.
P e n s io n s  A p p e a l s  T r ib u n a l s —

Question re ------  • 606.
P e r io d  o f  Se r v ic e —

Question re ------  rendered by Mr. Mahmdra
with the India Supply Mission. 464.

P e r s o n a l  A s s is t a n t  t o  t h e  Co m m o s s io n e r  o f  
I n c o m e -t a x —
Question re appointment o f ------  36W.

P e t it io n s , Co m m it t e e  o n —
C on stitu tion  o f  t h e ------.42.

P e t r o l —

^Increase in basic ration — — due to the 
improved war situation. 620.

Percentage o f --------  im p o rte d  a n d  p ro d u c e d
462-68.

p r ice  o f --------in th e  b la c k  m a rk e t . 189-90.
Rationing of------193.

S ca le  o f -  
D e lh i.

__ in the black market in New
619-20.

P e t r o l  C o u p o n s —  
Q u e stio n  re s u p p ly  o f -  

In d ia n  L egis latu re .
— to members of the 
314-17.

^ S h o r t  N o t i c e  q u estion  re i ? o c u \aat io \ , g f ~ 
p ro ce e d in g  t o  th e  K u m b h  m ela . 559.

P i l l a i , H o n . Mr. N. R.
Indian Companies}Amendment) Bill—

Motion to consider. 613.
Motion to pass. 613.

Indian Merchandise Marks (Amendment) 
Supplementary Bill—
Motion to consider. 613.
Motion to pass. 613.

Indian Tea Control (Amendment) Bill—
Motion to consider. 445.
Motion to pass. 445.

Motion for election of three members to the 
Standing Committee for the Commerce 
Department. 443.

Oath of Office. 363.
P ic t u r e  H o u s e s—

Question re construction of a chain of  — — 
with British and American Capital* 
320-21.

P ip e  L i n e —
Question re construction of------to China,

261-62.
P l a n n in g  a n d  D e v e l o p m e n t  D e p a r t m e n t —  

Information (laid on the table) re panel*
formed by the------. 499-502.

Question re—
Communal composition of Gazetted Officers 

in the—— . 367-68.
Panels formed by the— . 313-14.

P l a n n in g  a n d  D e v e l o p m e n t  D e p a r t m e n t ,  
St a n d in g  C o m m it t e e  f o r  t h e —
Motion for election of members. 442.
Election of Members. 579.

P l a n t —
Question re priority for the importation of— 

for new industries. 191.
P o l a n d —

See “  I n d ia n  P r is o n e r s  o f  W a r  ” .
P o l ic e —

See “  I n d ia n -------- ” .

P o l it ic a l s —  •
Question re proposal to review oases of— * 

by a Judicial Tribunal. 378.
P o p u l a t io n —  • •*

Question re quantity of foodstuffs produoted 
in district in relation to----- . 71-72.

P o s t -g r a d u a t e  S c h o l a r s—
Question re-------in the Geological Survey o f

India. 312. ^
P o st s  a n d  A i r  D e p a r t m e n t , St a n d in g  Co m ­

m it t e e  f o r  t h e ----
Motion for election of members. 329.
Election of menbers. 577.

P o st s  a n d  T e l e g r a p h s  D e p a r t m e n t —
Question re number of appointments in the— 

on Rs. 100 and above . 260.
P o st s  a n d  T e l e g r a p h s  D i r e c t o r a t e —

Q u e st io n
Creation of a special (French knowing)

post in the------ . 566.
Number of Superintendents in the------ .

554-55.
Promotion of Assistants and Superinten­

dents in the------. 554.
Retention of service after superannuation of 

Assistants in the------ . 555.
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P o s t -w a r —

Question re—
Britain’s .......export trade with India. 53.

------ development of railways. 57-58.
------plans for speeding up telegraphio
communications. 8.

P o s t -w a r  D e v e l o p m e n t —
Question re-------of All-India Radio. 620.

P o s t -w a r  F o r e ig n  I n d u s t r ia l  E n t e r p r i s e —  
Question re------* 551. %

P o s t -w a r  P l a n s —
Question re-------for cotton textiles. 386-87.

P o s t -w a r  R o a d  D e v e l o p m e n t —
Question re-------. 319. .

P o u l t r y —  '
Question re—and eggs purchased by Defence 

Department. 266.
P o w e r  St a t io n —

See “  K a s y a n -------- ” .
P r e s i d e n t , H o n . t h e —

Congratulations to recipients of Honours.
43.

s Expression of regret in connection with death 
' o f Khan Bahadur Muhammed Yahya. 73. 
General discussion of the General Budget. 

212, 217-18, 220, 225, 228, 235, 236. *"
General discussion of the Railway Budget.

116, 118, 119, 121, 124, 130.
Indian Finance Bill— *

Motion to consider. 471, 475, 477, 493, 
498, 508, 509, 510, 513, 514, 515f 516, 
520, 521, 522, 528, 532, 533, 541,

Motion to pass. 542.
Notioe of Motion for Adjournment re— 

Conference of Allied Nations at San Fran 
Lisoo. 271-72.

Delegation to the San Francisco Con­
ference . 469.

Failure to carry out restrictions against 
South Africa. 12-13.

Future recruitment and terms of service 
of the civil services. 559-60.

Lack of copies of^he electoral roll of voters 
in Bombay. 326-28.

Provision of additional trains in connection 
<» with the Kumbh mela. 560-61. 
Statements made by the Hon. Sir Firoz 

Khan Noon. 608-10.
Wrongful use of the Indian Army in Greece. 

11- 12.

Resolution re—-
Application of enomic' /sanctions against 

South Africa. 309, 395, 397, 399, 400, 
401, 402. „ .

Cottage industry of dye&g 4nd printing 
(cotton cloth). 74, 362, 453.

* Economic sanctions against South Africa. 
309.

India’s Sterling balances. 564, 565, 572, 
s 573, 575, 576. .

Post-war development o f industries* 288, 
291, 292, 293, 295, 303, 304, 306, 307,308

Religious endowments. 562, 563, 564.
Representation at the conference of Allied 

Nations to be held at San Francisco. 332, 
'334, 335, 338, 339, 341, 342, 344, 352, 353, 
358, 359, 361.

Working of the Defence of India Act and 
Rules. 275. «

P r i n c i p a l  A g r ic u l t u r a l  C r o p s —
Question re Area and yield o f ------ - 63-64.

P r in c ip a l  I n f o r m a t io n  O f f i c e r —
Question re nams of------. 438. "

P r in c i p a l s —
Question re described qualifications, emolu­

ments etc. of--------and teachers of educational
institutions in Delhi Province. 464-65.

P r i n t i n g —
Question re— % *

Cost, etc., of-----A bates of the Indian
Legislature.

Cost, etc., of— oFthe Cfazetteof India. 61.
------of debates, Bills, eto. on good quality

paper. 61.
P r i o r , H o n . M r . H & .—

Factories (Amendment) Bill—
Motion to consider. 612.
Motion to pass. 613. ,

Mines Maternily Benefit (Amendment) Bill— 
Motion to consider. 631.
Motion to pass. 631.

Oath of offioe. 363.
P r i o r i t y —  ‘

Question r e ------ for the importation of plant
for new industries. 191.

P r i v a t e  D w e l l i n g s —
Question re unauthor 's 3d entry into------by

military personnel in Calcutta, 434-35.
P r o f i t ^ -
Question re ------permitted on landed cost o f

controlled articles. 321-22.
P r o g r a  m m e s—

See “  H i n d i ---------------------” .
P r o m o t io n —  „

Question re—
------ to grade of Telegraph Masters. 543­

44, 544-45. ~ .
------ of A ssistants and Superintendents in

< the Posts and Telegraphs Directorate.
554. -

P r o p e r t i e s —
Question re -lost by Indian businessmen

in Burma. 388-89.
P r o s t i t u t e s —  _

Question re increase of brothels and------ in
Delhi. 436.

P r o v i n c i a l  G o v e r n m e n t s —
Question re fortnightly reports from—on the 

food position. 71.
P r o v i n c i a l  N a t i o n a l  L a b o u r  Sb r v io b  

T r i b u n a l s —
Question re representation of the baokward 

classes on the--------. 556.
P r o v i n c i a l  S e l e c t io n  B o a r d —

Question re number of persons seleoted for 
Commissions by the— . 430.

P u b l i c a t io n s —
Question re—

Delay in------of cotton forecast. 64.
Lifting of the ban on------ of the Wptoh

Tower Bible and Tract Society. 57.
s ------oalled the Eighth Army. 3.

— of books in Urdu and Hindi. 52$.
------ of Monthly Survey of Busine&a Con•

ditiona in India. 62-63.
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P u b l ic  D e b t  (C e n t r a l  G o v e r n m e n t ) B il l —
See “ ---------”  under “  B i l l  ” .

P u n j a b  M a i l —
Question re derailment of the------near Arrah.

156,157.

Q
Q u a r t e r s —

Question re—
Allotment of------to. numbers of the Cen­

tral Legislature,. j#pO-78.
Bath rooms sfe?V ants’--------attached

to ------Nos. 12A to 12E, Ferozshah
Road. 253. ..

See “  G o v e r n m e n t ---------” .

Q u e s t i o n  re—
------, etc., of printing of the Gazette of India.

61.
Publication called the Eighth Army. 3. 

Q u o t a t i o n s —
Questioji re latest------of ooal mine shares.

199.

R
R a d i o  R e c e i v e r  L i c e n c e s —

Question re number o f ------issued in 1944.
593.

R a d i o  S e t s -—
Question re import of —■—. 462.

R a i l w a y  ( s ) ~
Bengal and Assam -------

Question re—
Closing down of certain stations on the

------. 322-23.
Ovorordwding in trains of the------

Railway. 256.
R kInation in local trains service on the 

. 323. "

Bongal Nagpur ——
Question reregrouping of the B. N. R., 

M. & S. M. R. and S. I. R. 382-83
Centra! Advisory Council fo r ------

M >oi m for election of members. 330* 
Election of members. 577*

M i'ir;u 'i.'id Southern Mahratta------
Question re re-grouping of the B. N* R,

---- and S. I. R. 382-83. "
Miscellaneous—

Question re post-war development of — —.
57-58.

*’ Rnolution re reservation of accommodation 
ori for the civil population. 82-92.

State-managed------
Question re number of appointments on— 

on R*. 100 and above. 260.
South Indian------ v *

Question re re-grouping of the B. N. R., 
M.&S,M. R. arid S. I. R. 382.83. .

R a i l w a y  B u d g e t —
• General discussion of tho ----- for 1944-45.

116-50.
Message from His Excellency thp Governor1 

General appointing days for the presen- .
tation and general discussion oi$$fehe------.
42.

Presentation of th e------for 1945-46. 44-52.

R a i l w a y  C a r r i a g e s — *, «
Question re steps taken to stop unauthorised 

travelling on the roofs, etc., o f ------ . 56.
R a i l w a y  L i n e s —

Quostion re names o f------dismantled in
Madras . 382.

R a i l w a y  S t a t i o n s —
Hawkers at—. 190.

Lack of courtesy on the part of staff on------- .
190. .

Wireless installation a t ------ . 457.
R a i l w a y  T r a i n i n g  S c h o o l , J a m a l p u h —  

Question re number of candidates admitted 
to the —■—. 425.

R a i s m a n , H o n . S ir  J e r e m y ---------
Indian Finance Bill— -

Motion to ponsider. 535.
Reply by the to the felioitations of mem­

bers. 542- - *
R a m  S i n g h —  %

Quostion re arrest o f ------, Japanese agent.
151.

R a m  S in g h  alias M o h a m m e d  H u s s a i n —
Quostion re detention of ------1 Japanese

^gent. 606. '
R a t i o n  Ca r d s —

Question re non- use of------by the backward
' classes. 552.

R a t i o n i n g —
Question re------in surplus areas. 200.

■------of petrol. 193.
—■— sohemes. 64-71.

R a t i o n i n g  S t a f f  —
Question re resignation of their appointments 

by certain members of the — 261. .
R e c o n s t r u c t i o n  C o m m i t t e e s * R e p o r t —  

Question re ------« 200-01.
“  R e c o n s t r u c t i o n  P r o b l e m s  o f  A s i a  ” —

Question re conference o n ------held at New
York. 378.

R e c r u i t m e n t —
Notice of Motion for Adjustment re future

------and terms of service of the oivil servi-
• ces. 559-60. #
Question re —■— of a scheduled caste candi­

date to the I. 0. S. in 1 SKI. 465-66.
Resolution re future ------, etc., to the Civil

Services controlled by tho. Secretary of 
State. 92-102. >

R e f u g e e s —
See ‘ ‘ I n d i a n  —  ”

R e o r g a n i s a t i o n  C o m m i t t e e  ( I n d i a )—
Question re terms of reference to the — —. 

54-55.
R e p e a l i n g  a n d  A m e n d i n g  B i l l —

See “ ------”  under “  B i l l  ” .
R e p o r t  (s )—  '

Question re--------of the Roger Mission. 600.
See “  F o r t n i g h t l y  --------- ” .

R  e p r e s  e n t  at i o n —

Question re-------  of the backward classes on
the Provincial National Labour Servioe 
Tribunals. 550.
------of the backward classes in the Indian

Police. 552-53.
----- - of India at the Conference of Interna­

tional Air Traffic Operators. 152*
Resolution r e ------at the conference of Allied

Nations to be held at San Francisco.
330-62.
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1&SERVATION (8)—
Question r«—

Difficulty experienced by members o f the
Central Legislature in securing----- on
trains. 190-91.

------  o f accommodation on trains by the
military authorities. 72-73.

Short notice question re ------ on the Frontier
Mail. 642.

R e s e r v e  B a n k  or I n d i a —
Question re—

Different rules for Europeans and Indian
dealing with the ------ . 190.

Sale o f gold and silver by the------ . _ 198.
R e s i g n a t i o n —  H ,

Question re ------  of their appointments by
certain members of the ratioming staff.
261.

See S y n th e t ic ------ ”  '
R bsotjtion re—

Accidents caused by jnilitary vehicles. 
74*82.

Accommodation. Reservation o f ------- on
railways for the civil population. 82-92.

Allied Nations. Representation at the conference 
o f------ to be held at San Francisco-380-62.

Broadcast. D aily------ in Hindi. 402^21.
Civil Services. Future recruitment, etc.,

to the ------ controlled by the Secretary
of State. 92-102.

Conference. Representation at the —•— of 
Allied Nations to be held at San Francisco. 
330-62. _

Cottage industry of dyeing and printing 
(cotton cloth). 73-74, 446-53* -

Council of State Electoral Rules. Amendment 
of th e— . 157-71.

Defence of India Act and Rules. Working of 
th e------ . 274-82.

Economic sanctions against South Afrioa. 
309.

Economic sanctions. Application of ------
against South Africa. 309, 391-402.

Emigration of labtAir to Burma, Malaya, etc. 
683-91. * '

Further amendments to the Resolution on 
» * road development. 444.

Hindi. Daily broadcast in ------  402-21.
Industries. Post-war development of ------ .

283-308.
Labour. Emigration of ------  to Burma,

Malaya, etc. 683-91.
Military vehicles. Accidents caused b y ------ .

74-82.
Railways. Reservation o f accommodation on 

------ for the civil population. 82-92.
Recruitment. Future — —, etc., to the Civil 

Services controlled by the Secretary .of 
State. 92-102. .

Religious endowments. ,562-64.
Representation at the Conference o f Allied 

Nations to be held at San Francisco. 330­
62.'

Road development. Further amendments to 
the Resolution on ------ . 444.

Secretary of State. Future recruitment, etc.,
to the civil services controlled by the------ .
92-102.

Sterling balances. 
679-83.

India’s 664-76,

wheat and ootton.

R e s t r ic t io n s —
Notice of Motion for Adjournment re failure’

to carry out ------  against South Africa-
12-13.

R e t e n t i o n —
Question r e ------ of servioe after superanua-

tion of Assistants in the Posts and Tele­
graphs Directorate. 666. '

R e t i r e d  G o v e r n m e n t  O f f ic e r s —
Question re names o f ------  re-employed as>

officers in connection with war work. 201.
R i c e —

Question re—
Latest forecasts for •

200.
Purchase o f ------by the military authorities*

459.
--------- for Bihar from Napal.* 66.
------ production in the Arakan. 388.

R i f l e  C o m p a n y  C o m m a n d e r s —
Information (laid on the table) re decision to-

grant the rank of major t o ------- in active
battalions. 439.

R. M. S.—
Question re—

Extra duty allowance oases in ------ , Delhi*
699. -

Memo, of distribution of work to sorting
. Departments o f ------ , Delhi. 698.

Number of trucks supplied t o ------Delhi.
596.

Officiating and temporary vacancies in the 
Cadre of Inspectors. —— . 696.

Registration Branch, ------ , Delhi. 696.
. Sorting of parcels in ------ , Delhi. 699.

Strength of present staff of ------ , Delhi.
598.

Superintendent,-----
Training of sorters, -

1945-R o a d 8, St a n d i n g  C o m m it t e e  f o r
46—
•Motion for election of members. 446. 
Nomination of members. 579, 611-12.
Election of members. 623.

R o g e r  M is s io n —
Question re report of the —

R o o s e v e l t , P r e s i d e n t —
Expressions of regrtt in connection with the 

death o f ------ . 626-27.

600.

Row, H o n . Mr. Thtbumala—
Congratulations to recipients of Honours*

43.
Election of th e----- - to the Central Advisory

Council for Railways. 677.
Election of the------ to the Standing Committee

for Education. 678.
Election of the ------  to the Standing

Committee for the Education, Health and 
Lands Department. 578.

Election of the ------  to the Standing
Committee for the Information and Broad­
casting Department. 576.

General discussion of the General Budget*. 
233-36.

rif General discussion of the Railway Budget. 
137, 139-42, 149.

Indian Army (Amendment) Bill— 
Consideration of clause 2. 614.

Oath of Office. 1.
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Question
I Ban on the use of the word “  Swadeshi 
: in the exhibition held at Kumbakonaxn,

457
Delay in train services between Samalkot 

and Cooanada. 468-69.
Detenus in ife# Central Jail, Vellore. 431

32. .
Detention of Mr. B. N. Biyani, Member, 

Council of State. 199,
Establishment of a trohnological institute,

389-90. jf -
Fal) of productiflfl£4S%!Btile mills. 384-85. 
Import of consumer goods from the U. S. A, 

467-68.
Import of consumer goods by the U. K. C. C, 

387.
Increase in spinning and weaving mills to 

meet^&e demand for cloth. 387.
Jute cfnHfcfction in Brazil. 389.
Names of railway lines dismantled in 

Madras. 382.
Post-war plans for cotton textiles. 386-87 
Promotion to grade of Telegraph Masters.

543-44, 544-45.
Properties lost by Indian businessmen in 

Burma. 388-89.
. Re-grouping of the B. N. R., M. & S. M. R. 

and S. I. R. 382-83.
Rice production in the Arakan. 388, 
Restriction in area under cotton. 385-86. 
Soarcity of cloth in Bengal. 383-84. 
Shortage of accommodation in Delhi.

468.
Shortage of transport in Delhi. 468. 
Statement made by Sir Zafrulla Khan at 

the Common-wealth Relations Conferen­
ce. 423.

Supply of textile stores and machinery to 
the Madras spinning and weaving Mills. 

Training Labour Officers in U.K/384 
Question (short notice) re sending of students 

abroad for technical training. 607, 
Question (Supplementary) re—

Accidents between military vehicles and 
tramcars in Bombay. 252-53.

Allotment of Government quarters to mem 
bers of the Central Legislature. 1-3. 

Anti-Hindi policy followed by All-India 
Radio. 264.

Atlantic Charter. 378-79.
Britain's post-war export trade with India.

63.
Collection of Saudi dues. 368-69. 
Disabilities suffered by Indians in South 

Africa. 10.
Export of foodstuff to Ceylon. 621*22. 
Formation of an Andhra-speaking Province, 

547.
Grant of facilities to Indians to restart their 

business in Burma. 620-21.
Health of members of tho Congress Work­

ing Committee. 196. _ '
Import of consumer goods. 254.
Imports of consumer goods from the U. S. A.

64.
Imports of motor cars. 205.
Indian troops in Italy. 8-10.
India's contribution to the League of Na­

tions. 3-4.
Lease-lend aid. 6-7.
Mr. Sarat Chandra Bose. 557.
Personnel of Hindu Law Committee. 325.

Price of petrol in the black market. 189­
90.

Proposed Indo-American commercial treaty.
* 251-52. . . .
Quantity of foodstuffs produced in districts 

in relation to population. 71-72. 
Rationing of petrol. 193.
Release of Congress Leaders. 252.
Sale of gold and silver by the Reserve 

Bank of India. 198.
Sale of petrol in the Black Market in New 

Delhi. 619-20.
Smuggling of doth to C h i n a T i b e t .  694. 
Terms of reference to the Reorganisation 

Committee (India). 54-55.
Resolution re— #

Accidents caused by military vehicles. 
80-81.

Amendment of the Counoil of State 
Electoral Rules. 164-66, 167.

Application of economio sanctions against 
South Africa. 399, 400.

India's sterling balances. 574-76.
Post-war development of industries, eto.

303-06, 3.08.
Representation at the conference of Allied 

Nations to be held at San Franoisoo. 
330-35, 341, 358-61.

Reservation of accommodation on 'railways 
for the civil population. 86-88.

R o y  C h o w d h u b y , H o n . M b . Su s il  K u m a r —
Election of the------  to the Standing Com­

mittee for Agriculture and Forests. 578.
Election of th e ------ to the Standing Com­

mittee for the Civil Defenoe Branch of the 
Defence Department. 676-77.

Election of the ------ to the Standing Com­
mittee for the Food Department. 577.

Election of the ------  to the Standing Com­
mittee for the Legislative Department* 
577. *

Election of the ------  to the Standing
Committee for the War transport Depart­
ment. 577.

General discussion of the Railway Budget. 
144-45, 149. o

Indian Finanoe Bill—
Motion to oonsider. 476, 488-91, 503,

529.
Motion for eleotion of five members to the 

Standing Committee for the Labour Depart­
ment. 329.

Notice of Motion for Adjournment re export of 
doth to China. 629-30* ,

Question i
Bye-elections to the Counoil of State. 72.
Contracts with members of the Indian 

Legislature. 600.
Mr. Sarat Chandra Bose 657.
Reservation of accommodation on trains 

by the military authorities. 72-73.
Question (supplementary) re—
Bordered mill sarees and dhoties. 201-02.
Difficulty experienced by members o f the 

Central Legislature in securing reser. 
vations on trains. 190-91.

Draft Hindu Code. 594.
Health of members of the Congress -Work, 

ing Committee. 195.
Personnel of Hindu Law Committee. 326,
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Reoruitment of a scheduled caste candidate 
to the I. C. S. in 1941. 406-66.

Scarcity of oloth in Bengal* 383-84. 
Scarcity of oloth in Provinces. 437-38 
Temporary appointments to the Indian 

Civil Service and Indiqp Police. 164-66.
Resolution re—

Aocidents caused by military vehicles. 
76-77, 79, 81.

Amendment of the Council of Stat 
Electoral Rules. 161, 162, 169.

Application of economic sanctions against 
South Africa. 397.

Daily broadcast in Hindi. 404, 413-14. 
Post-War development of industries. 293, 
^ 300,
Religious endowments. 662-63 664. 
Representation at the conference o f Allied 

Nations to be held at San Francisco. 
338, 363.

Working of the Defence of India Aet and
- Rules. 281-82.

H o t , H o n . 8 m  Sa t y e n d r a  N a t h —
Motion for election of three member* to the 

Standing Committee for the War Trans 
port Department. 329, 330.

Motion for election of six members to the Cen­
tral Advisory Council for Railways. 330. 

Oath of Office. 173.
R u l e s —

Question re different ------  for Europeans
and Indians deeding with the Reserve Bank 
of India. 190.

R u l in g —
Adjournment, Motion for—

A - -----can not deal with a subject on which
Resolution is to be moved. 271-72.

A ------ must not deal with a matter in which
the Central is not ooncemed. 326-28.

* A ------must not deal with a matter on which
a Resolution could have been * moved.
11-12, 12-13.

A ------  which A a Motion of Censure on
the Governor General is not in order. 
469.- 

Russia—
See "  T r a d e  ”  .

S a l e —
Question re—

------ of deteriorated flour in Dacca. 320.
------ of gold and silver by the Reserve Bank

of India. 198.
Rama  ̂KOT—

See “  T r a i n  S e r v ic e s

S a n c t io n s —
Resolution re economic ------  against South

Africa. 309.
Sa n  F r a n c is c o —

See tl> C o n f e r e n c e
See “  C o n f e r e n c e  o r  A l l i e d  N a t i o n s  ” .

San F r a n c i8 c o  C o n f e r e n c e —
Notioe of Motion for Adjournment re dele­

gation to the------ . 469. •
Question re — agenda o f  the------ . 622.

S a p r u , H o n o u r a b l e  M r . P. N.—
Election of the------ to the Standing Commit­

toe on Emigration. 676.
Election of the------- to the Standing Oompiit-

tee for the External Affairs Department.
678.

Election of th e------ to the Standing Commit­
tee for the Legislative Department. 677. 

General discussion of the Railway Budget. 
117-20, 124.

471-80, 609, 614,
Indian Finance Bill f̂c 

Motion to consicr 
628, 637. c 

Motion for eleotion o f five members to the 
Standing Committee for Education. 442. 

Motion for election of five members to the 
Standing Committee for the Department of 
Education, Health and Lands. 443.

Motion for, election 'Of four z^tfMhrs to the 
Standing Committee for^He External 
Affairs Department. 440-41.

Motion for election of five members to the 
Standing Committee for the Food Depart­
ment. 439-40.

Motiop for election of four members to the 
Standing Committee for the Home Depart­
ment. 329.

Motion for election of three members to the 
Standing Committee for the Legislative 
Department. 328.

Motion for election of three members to the 
Standing Committee for the War Trans­

' port Department. 329.
Notice of Motion for Adjournment re— 

Delegation to the San Francisoo Conference.
469. "

Failure to carry out restrictions against 
South Africa. 12-13.

Future recruitment and terms of service o f 
the civil services. 669*60.

Provision of additional trains in connection 
with the Kumbh mela. 660-61. 

Statements made by the Honourable Sir 
Firoz Khan Noon. 608-10.

Wrongful use of the Indian Army in Greece. 
11- 12.

Question (supplementary) 1
Advertisement for appointment o f Chief 

Editor in the Information and Broad­
casting Department. 10-11.

Allotment of Government quarters to mem­
bers of the Central Legislature. 1-3.

Appointment of Circle Rationing Offioers 
from baokward classes. 661.

Britain’s post-war export trade with India.
63.

Indian Civil. Service and Indian Police. 
379-80.

Indian troops in Italy. 8-10.
Indian students going to the U. K. for 

higher eduoation. 66-56.
Language of Hindustani versions o f films 

identical with Urdu. 264.
Messrs. Merz and MoLellan, Consulting 

Engineer ins. 603, 603-04.
Municipal Committee of Ajmer. 317.
Panels formed by the Department of 

Planning and Development. 313^4.
Personnel of Hindu Law Committee. 326.
Placing of Volumes I and II of the Counoil 

of State Observations and Rulings from 
the Chair in the Library of the Central 
Legislature. 696.
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Post-war plans for cotton textiles. 380- 
87‘

Representation of the backward olasses in 
% the Indian Police. 552-53.

Reservation of aooommodation on trains by 
the military authorities. 72-73.

Scarcity of doth in Bengal. 383-84.
Scarcity of cloth in Provinces. 437-38.
Supply of petrol coupons to members of the 

Indian Legislating/ 314-317.
Trade with Eac'T^SofStDfchrough the United 

Kingdom Commercial Corporation. 545 
46.

Visit of Sir Cyril Norwood and Sir Walter 
Moberly. 435-36.

Resolution re—
Aocidents caused by military vehicles 

79-80.
Application of eoonomio sanctions against 

South Afrioa. 309, 391-95, 396, 397, 
398, 399, 400, 401. %

Cottage industry of dyeing and printing 
(cfbtton doth). 302, 448.

Daily broadcast in Hindi. 410-13, 414, 
410.

Eoonomic sanctions against South'Africa, 
309, *

Emigration of labour to Burma, Malaya, 
etc. 583-80, 590-91.

Future recruitment, etc., to the Civil Ser­
vices controlled by the Secretary of State, 
92-98, 97, 100-02.

India’s sterling balances. 505, 571-73,
Post-war development of industries. 290

91, 295-97, 302.
Representation at the conference of Allied 

Nations to be held at San Franoisoo
341, 340-48, 354.

Reservation of accommodation on railways 
for the oivil population. ~ 84-85, 90.

Working of the Defence of India Aot and 
Rules. 278-79, 280.

Sabbbs—
Question

Ban on sale of ——  
549-50.

Bordered mill —  
k 02.

Manufacture of —
See “  T e x t i l e  M i l l

and dhoties in Bombay, 

— and dhoties. 201­

— and dhoties. 550,

“  S a t y a b t h  P b a e a s h  ” —
Question re ban on Chapter 14 V>f

S a u d i  D u e s—
Question re collection o f ------ .

S c h e d u l e d  Ca s t e  Ca n d id a t e —
Question re recruitment of a - 

I. C. S. in 1941. 405-06.
S o h o l a b 8—

See “  P o s t  g r a d u a t e --------” .

S c h o o l -—
See “  R a i l w a y  T r a i n i n g -------- *

Se c r e t a r y  o f  St a t e —
Resolution >e futwe recruitment, etc., to the 

Civil Servioes controlled by the
C 92-102.

Se n , H o n . Mb. B. R.—
Indian Finanoe Bill—
Motion to consider. 475, 531.
Motion for election of five members to the 

Standing Committee for the Food Depart­
ment. 439-40.

Oath of Offioe. 103.
S e r v ic e s —

See “  S u p e r i o r -------*
Se t t l e m e n t —

Question re establishment of a colony for 
the------of Indian Boldiers. 428-29.

S h a r e s —  •
See “  Co a l  M i n e -------- ” .

Sh o p s  —
See “  F a i r  P r i c e -------- ” .

S i l v e r —  .
Question re sale of gold and------by the Re­

serve Bank of India. 198.

S in h a , H o n . K u m a r  N b p e n d r a  N a Ba i n —  
Election of the------ to the Standing Commi­

ttee for the Civil Defenoe Branoh of the 
Defence Department. 570-77.

Election of the------to the Standing Commi­
ttee for the Commerce Department. 678. 

Eeleotion of the------to the Standing Commi­
ttee for the Defenoe Department. 022. 

General discussion of the General Budget. 
238-40.

General discussion of the Railway Budget.
132-34.

Question re—
Allotment of Government quarters to 

members of the Central Legislature. 1-8. 
Closing down of certain stations of the 

B. & A. R. 322-23.
Draft-Hindu Code. 402-550.
Hindu Code. 324. "

^Indian troops in Great Britain. 1.
India’s contribution ty the League of 

Nations. 3-4'. "
Name of Principal Information Offioer.

438. „
Personnel of Hindu Law Committee. 325. 
♦Reduction in local train servioes on the 

B. & A. R. 323. -
Soarcity of cloth in Bengal. 438-39. 
Selling of flour in Bengal as manure. 1. 
Unauthorised entry into private dwellings 

by military personnel in Calcutta.
434-35. .

Resolution re representation at the ooffforOhoe 
of Allied Nations to be held at San Fran­
cisco. 350-51. 4 .

Sl a u g h t e r —  *
Question fe —— of cattle. 50.

Sm u g g l in g — '
Question re

594.
of cloth to China via Tibet,

S o b h a  S i n g h , H o n . S i b —
Delhi Sikh Gurdwaras and Religions 'Endow­

ment Bill—
Motion to introduce. 402.

Election of the------ to the Standing Commi­
ttee for Agriculture and Forests. 678.

Election of the------to the Central Advisory
Council fpr Railways. 577.
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Election of th©------ to the Standing Commi-
. ttee for the Labour Department. 577. 

General discussion of the General Budget. 
227-28.

General discussion of the Railway Budget. 
127-28.

Resolution re amendment of the Council of 
State Eleotoral Rules. 168-69, 170.

SoLDIEBfl 
(tSee Indian—**.
SOBTEBa—

Question re training o f ------R. M. 8., Delhi.
597.

S o r t in g  L is t s —
Question re shortage o f printed------ . 597.

S o u t h  A f r ic a —
See “  E c o n o m ic  S a n c t io n s  
See “  I n d ia n s  
See 4< R e s o l u t io n s

S o u t h  I n d i a n  R a i l w a y —
See “ ------ ”  under “  R a i l w a y (s )

Sp e e c h —
See “  Ch r i s t m a s --------

Sp in n in g  a n d  W e a v i n g  M i l l s —
Question re increase in ------  to meet the

demand for cloth. 387.
S p l i t  D u t y —

Question re orders o f the Direotor General, 
Posts and Telegraphs on the Bubject of ■ 
595-96.

St a n d in g  Co m m it t e e  f o r  t h e  F o o d  D e p a r t ­
m e n t —  - ,
Motion for eleotitm of members. 439-40. 
Election of members. 577.

St a n d i n g  C o m m it t e e  f o r  t h e  I n d u s t r i e s  
a n d  C i v i l  S u p p l ie s  D e p a r t m e n t —
Motion for eleotion of members. 440. 
Election of members. 578.

St a n d i n g  C o m m it t e e  f o r  t h e  I n f o r m a t io n  
a n d  B r o a d c a s t i n g  D e p a r t m e n t —  *
Motion for eleotionj^-iqembers. 211. 
Nomination of memberc 274.
Eelootion of members." 576.

St a n d in g  C o m m it t e e  f o r  t h e  H o m e  D e p a r t  *
MENT—
Motion for eleotion of members. 329. 
Eleotion of members. 577.

St a n d i n g  C o m m it t e e  f o r  t h e  L a b o u r  De.

S t a f f —
Question re—

Deputation allowance for ------  loaned to
the Delhi Rationing Organisation. 261

Loan o f ------ to the Delhi Rationing Orga
" nisation. 260. .
^St a n d i n g  Co m m it t e e  f o b  A g r ic u l t u r e  a n d  

F o r e s t s —
» Motion for election of members. 442*
 ̂ Election of members. 578.
St a n d in g  C o m m it t e e  f o r  t h e  C i v i l  D e f e n c e  

B r a n c h  o f  t h i  D e f e n c e  D e p a r t m e n t  
Motion for election of members. 211. 
Nomination of members. 274. *

c Election of members. 576-77.
St a n d i n g  C o m m it t e e  f o r  t h e  C o m m e r c e  

D e p a r t m e n t —  f
Motion for election of members. 443. 
Election of members. 578.

S t a n d in g  Co m m it t e e  f o r  t h e  D e f e n c e  D e  
p a r t m e n t —
Motion for election of members. 611.
Election of members. 622-23.

S t a n d i n g  C o m m it t e e  f o r  E d u c a t io n —  
Motion for eleotion of members. 442. 
Election of members. 578/

St a n d i n g  C o m m i t t e e , f o r  t h e . E d u c a t i o n , 
H e a l t h  a n d  L a n d s  D e p a r t m e n t —
Motion for election of members. 443. 
Election of members. 578.

St a n d in g  C o m m it t e e  o n  E m i g r a t i o n — 
Motion for election of members. 211. 
Nomination of members. 274.
Election of members. 576. ,

St a n d in g  Co m m it t e e  f o b  t h e  E x t e r n a l  
A f f a i r s  D e p a r t m e n t —
Motion for election of members. 440-42. 
Election of members. 578.

p a r t m e n t —
Motion for eleotion of members. 
Eleotion of members. 577.

329.

St a n d i n g  C o m m it t e e  f o r  t h e  L e g is l a t i v e  
D e p a r t m e n t —
Motion for election of members; 328-29.

St a n d i n g  C o m m it t e e  f o r  P l a n n in g  a n  d  
D e v e l o p m e n t  D e p a r t m e n t —
Motion for election of members. 422. 
Election of members. 579.

S t a n d in g  Co m m it t e e  f o r  t h e  P o s t s a n d  A i r  
D e p a r t m e n t —
Motion for eleotion of members. 329. 
Eleotion of members. 577.

St a n d in g  Co m m it t e e  f o r  t h e  S u p p l y  D e p a r t ­
m e n t —
Motion for eleotion of members. 443. 
Eleotion of members. 578.

St a n d in g  Co m m it t e e  f o r  t h e  W a r  T r a n s ­
p o r t  D e p a r t m e n t —  .
Motion for eleotion of members. 329-30, 

443-44.
Election of members. 577. "

St a n d in g  C o m m it t e e  f o r  D is p o s a l s —  
Question re ------ . 551. -

St a n d in g  Co m m it t e e  f o r  R o a d s , 1945-46— 
Motion for election of members. 445. 
Nomination of members. 579, 611-12. 
Election of members. 623.

S t a t e -m a n a g e d  R a i l w a y s —
See “ ------ ”  under “  R A iL |rA Y (8) ” .

St a t e m e n t (s )—  \
Notioe of Motion for Adjournment re ------

made by the Hon. Sir Firoz Khan Noon. 
608-10.

Question r e ------made bv Sir Zafrulla Khan
at the Common-wealth Relations Con­
ference. 423. *

St a t e m e n t , e t c . (laid on the tttble) re—
Amendment to the Ajmer-Merwara Motor' 

Vehicles Rules, 1940. 439, 469-471.
Amendment to the British Baluohistan 

Motor Vehicles Rules, 1940. 439. ’
Amendments to the Coorg Motor Vehicles 

Rules, 1940. 211.
Amendment to the Indian Aircraft Rules, 

1945. 610.
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Commercial Treaties and Notes affecting 
India. 010-11.

Deblartion and Recommendations adopted 
by the 26th Session of the International 
Labour Conference. 273. -

Declaration of Exemption under section 6 
of the Registration of Foreigners Act, 1939r 
28, 272-73.

Further amendments to the Insurance Rules, 
1939. 28, 28-29, 29-32.

Memorandum on thp Food Situation and 
developmenta4|0 OTl^*ol icy. >33-41. 

Notifications issued under seotion 37 of the 
Central Excises and Salt Aot, 1944. 20-26, 
26-27. ^

St a t e m e n t  o r  B u s in e s s —
------ by the Hon. the Leader of the House.

453-54, 455, 542, 592, 615-16.
St a t io n s —

Question re closing down of certain -----
on the B. & A. R. 322-23.

Sy n t h e t ic  R e s in s —
Question re import o f ----- - 621.

for the manufao-
St e e l —

Question re import of —  
ture of bicycles. 153.

St e r l in g  B a l a n c e s —
Question re plans for utilisation of India

------for industrialisation. 319.
Resolution re India’s ------ . 564-76, 579-83.

St o r e s —
See “  T e x t i l e --------".

St u d e n t s —
Question (short notice) re sending of -----

abroad for technioaHririning. 607.
See “  I n d i a n -------- ” .

S u b v e n t io n —
Question re annual 

318.
SU GAR—

Question re ------production.
S u l t a n  A h m e d , H o n . S u t—

Resolution re daily broadcast in Hindi.
.411, 412, 413, 414-18, 419, 420, 421.

S u p e r a n n u a t io n —
Question re retention of servioe after

to the N. W. F. P.

02.

_ Assistants in the 
Directorate. 555.

403,

of
Posts and Telegraphs

S u p e r in t e n d e n t s —
Question re number o f ------ in the Posts and

Telegraphs Directorate. 554-55.
Promotion of Assistants and------in the Posts

and Telegraphs Directorate. 554.
Su p e r io r  Se r v ic e s —

Question re number of European and Indian 
officers in -the ------ . 191-92.

Su p p l y  D e p a r t m e n t —
Question re total value of contracts plaoed 

b y ------. 458.
S u p p l y  D e p a r t m e n t , St a n d in g  C o m m it t e e  

f o r  t h e —
Motion for election of members. 443. 
Eleotion of members. 578.

Su r p l u s  A r e a s —
Question re rationing in ------. 200.

“  S w a d e s h i  ” —
Question re ban #n the use of the word----

in the exhibition held at Kumbakonam.
# 457.

T a x i  C a b s —
Question re absence of meters in ---- - plying

for hire in New Delhi. 619. .
T e a

Information (laid on the table) re supply of
------ to the Food Ministry of the United
Kingdom. 210-11.

T e a c h e r s —
Question re prescribed qualifications, emolin 

ments etc., of principals a n d ------ of edu­
cational institutions in Delhi Province. 
464-65, 465.

T e a  C o n t r o l  (A m e n d m e n t ) B il l —
See “  Indian-”  under ** B il l  ” .

T e c h n ic a l  Co n f e r e n c e  o f  E n g in e e r s —  
Question re ------. 602.

T e c h n ic a l  P o w e r  B o a r d —
See “  C e n t r a l -------- *\

T e c h n ic a l  T r a i n i n g —
Question (short notice) re Bonding of studaats 

abroad f o r ------ . 607.

T e c h n o l o g ic a l  I n s t it u t e —
Question re establishment of a —. 389­

90.
T e l e g r a p h ic  C o m m u n ic a t io n s  — - 

Question re post-war plans^for speeding Up

T e l e g r a p h  M a s t e r s —
Question re promotion to grade of ------ .

543-44, 544-45.
T e l e g r a p h  St o r e y a r d —

Short notine question re defalcations and 
irregtriarities at the holograph Storeyard, 

Calcutta. 499.
T e n t a g e — ' # ,

Question re change in specification of 
200-07.

T e r m s  o f  R e f e r e n c e —  *
^Question re------to the Reorganisation Commi-
^ tte e  (India). 54-55.

Te r m s  o f  S e r v ic e —  *
Notice of Motion for Adjournment re future

reoruitment and------of the civil servioes.
559-60.

T e x t i l e  M il l s —
Question re fall of production in textile mills. 

384-85.
T e x t i l e  M il l s  S h a r e s —

Question, re market quotations of representa­
tive ------. 206. v

T e x t i l e s —  ~ *
Question re—

Export of —
Export of —

See “  Co t t o n  ■
T e x t i l e  S h o p s —

See “  G o v e r n m e n t ------

. 548-49.
- to Egypt. 594.
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T e x t u r e  St o r e s —
Question re supply o f ------  and machinery

to the Madras spinning and weaving mills 
387-88.

T i b e t —
See “  S m u g g l in g  *\

T o u r s —
Question r e ------undertaken by members of

the Executive Council. 193-94.
T r a d e —

Question re—
Britain’s post-war export------with India-

53.
------  between Britain and India. 263.
------ with Arabia, Iran, etc,, through the

United Kingdom Commercial Corpora­
tion. 646.

------ with East Indies through the United
Kingdom Commercial Corporation. 545. 
46. .

------with Russia through the* United King
dam Commercial Corporation. 546.

T r a i n i n g —
Question re—

------of Labour Officers in the U,
------of sorters, R. M. S., Delhi.

See “  T e c h n i c a l --------

T r a v e l l in g —
Question re steps takeq, to stop unauthorised

------on the roofs, etc., o f railway carriages.
56.

T r e a t y —
See I n d o -A m e r ic a n  C o m m e r c ia l  -------- *\

T r i b u n a l —
See “  J u d i c i a l ------------” .

T r i b u n a l s —
See “  P e n s io n  A p p e I  3. — -  *\

T r o o p s —
See A m e r i c a n -------- *\
See “  B r i t i s h  -------- ” .
See “  I n d i a n ----------

T r u c k s —  ^
Question re number o f — — supplied to 

R. M. S., Delhi. 596. t
T u b e r c u l o s is  A s s o c ia t io n  o f  I n d i a , C e n t r a l  

C o m m it t e e  o p  t h e —
Motion for eleotion o f member. 440. 
Election of member. 578.

K. 385. 
597.

T r a i n i n g  C e n t r e s —  
See “  N a v a l  a n d

T r a i n i n g  S c h o o l —  
See “  R a i l w a y  —

A e r o n a u t i c a l  ■

T r a in s —
Notice of Motion for Ajoumment re provision

of additional ------  in connection with the
Kumbh mela. 560-61.

Number of deaths due to falls from foot­
boards o f ------ . 195-96.

Overcrowding in ------  o f the Bengal and
Assam Railway. 256.

Question (short notice) re additional------ for
t the Kumbh mela 607-08.

Reservation of accommodation o n ------ by
r the military authorities. 72-73.

Travel on footboards, etc., o f ------ . 256,
Question re difficulty experienced by members 

of the Central Legislature in securing re 
servation o n ------ . 190-91.

T r a i n  S e r v ic e s —
Question re delay in • 

and Cocanada. 468*69.

U n i t e d  K in g d o m —
See “  I m p o r t s  *\
See “  I n d i a n  St u d e n t s  ” .
See “  L a b o u r  O f f ic e r s  ” .
See “  T e a  *\

U n i t e d  K in g d o m  Co m m e r c ia l  C o r p o r a t io n —  
Question re— *

Import of consumer g^pda by the — —. 
387.

Trade with Arabia, Iran, etc., through the 
546.

Trade with East Indies throu gh the - 
„ 5̂45-4-46.

<*46.

320.

11.

between Samalkot

T r a m o a r s —
Question re accidents between military vehicles 

and ------ in Bombay. 252-53.
T r a n s f e r —

Information (laid on the table) re ■ - - of 
headquarters of Income-tax assesseeo from 
Orissa to Calcutta. 27.

T r a n s l a t io n —
Question re —  of letters addressed 

Indian languages into English. 599.
T r a n s p o r t —

Question re shortage o f ------ in Delhi. 468.
T r a v e l —

Question re------on footboards, etc., of trains*
256. A

Trade with Russia through the
U n i t e d  N a t io n s ^ -

Question re conference of the ------ ‘“at IfJan
F ra n ciB co . 432. ~

U n i t e d  N a t io n s - C o n f e r e n c e —  *
Question re representation at the

UNRRA—
Question re assistance fron* — — .

U r d u —
Question re—

Language o f Hindusl^ii versions of films
id e n t ic a l w i t h ------- -7  264.

Publication of boj&s in ------  and Hindu
628.

U. S. A.— ~
See “  A m m o n iu m  S u l p h a t e  P l a n t  
See “  C o n s u m e r  G o o d s  *\
See “  I n d i a n s  
See “  L o a n s  •*.

V a c a n c ie s —
Question re—

Appointment to high civil posts of candi. 
dates who qualified but Sailed to secure 
—in the I. C. S. examination of 1942 and I 
1943. 59. , ,

Eligibility of war service candidates to -
reserved ------  in the civil Servioes/
58-59.
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Officiating and temporary------in the Cadre
f of Inspectors, R. M. S. 59&

------ in superior appointments of the Delhi
Civil Supplies Organisation. 250.

V ib a m g a m  C u s t o m s  Co r d o n ,—
Question re—

Hardships suffered by publio at------ -
618-19.

Inoonvenienoe cause<I to passengers at— 
Kathiawara. 152*

------ . 622.
V is it s —

Question re—
------of Sir Cyril Norwood and Sir Walter

Moberly. 435-30..
------to Bombay by the Defence Member.

199.
V o t e r s —

Information ( laid on the table) re number
of------in constituencies of the Council of
State. 562.

Notice of Motion for Adjournment re lack of 
copies of the electoral roll of-----  in Bom­
bay. 326-28.

Question re—
Number of------in Bombay at the General

Eleotion of 1934.
Number of------in constituencies of the

Council of State. 192-93.

w
W a g e s —

Information (laid on the table) re average 
daily------paid at the coalfields. 116.

W a g o n s—
Question re number of locomotives and 

sent overseas. 425.
War—
L Question re—
I > Disposal of lend-lease material after the
L ------. 164.

------situation on various Fronts. 4-6.
W a r  G r a t u it y —
tv Question re payment of----- to personnel of
I? the Indian servioes. 431.F; _ ' V
W a r r e n , H o n . Mr. D. D . —
P Congregations to the------on his C.IJE. 43,

Motion for eleotion of four members to the 
Standing Committee for Roads, 1945-46, 
445.

Motion for election of four members to the 
Standing Committee for the War Transport 
Department. 443-44.

Oath of Office. 4̂23,
Resolution re further amendments to the re­

s o lu tio n  on Road development. 444.
W a r  Se r v ic e  Ca n d id a t e s —
* Question re eligibility' of------ to reserved
■ vacancies in the Civil Servioes. 58-59.

W a r  T r a n s p o r t  D e p a r t m e n t  ; St a n d in g  
Ĉo m m it t e e  f o r  t h e —

Motion for election o( members. 329-30, 
448-44.

f JSleotion of members. 577* 
i w o r k —

tion re s names of retired Government 
*ers re-employed as officers in connec- 
l with——. 201.

W a t c h  T o w e r  B ib l e  a n d , T r a c t  S o c ie t y —  
Question re lifting of the ban on publications

of the------ . 57.
W h e a t —

Question re —
Latest forecasts for rice------and ootton. 200.
------ imports from Australia. 198.

W i d o w s —
Question re —

Disability pensions payable to—and depen­
dants of Indian soldiers. 429.

W il l ia m s  , H o n . M r . C. F. V.—
Oath of office. 543.

W i l s o n , $ i r  L e o n a r d —
Congratulations to---- -on his K. C. I.E. 43.

W ir e l e s s  I n s t a l l a t io n —
Question re------at railway stations. 457.

W ir e l e s s  T r a n s m it t e r s —
Question re detection of illict------by Mr. M.

Bhattacharjee, Telegraph Department. 
461-62.

W o o l e n  Cl o t h s —  
Question re imported- 204.

Y a r n —
Information (laid on tho table) rcpurchase 

of — . 610.
Question rc purchase of — 200.

Y u v e r a j  D u t t a  S in g h , H o n . R a j a —
Advertisement for appointment of Chief 

Editor in the Information and Broad­
casting Department. 10-11.

Air Service to Australia. 435.

Annual subvention to the N. W. F. P. 318, 
Anti-Hindi polioy followed by All-India 

Radio. 263-264. •
Application of the Atlantic Charter. 319-20. 
Arrest of Dr. Brahmanand Agnihotri. 318-19. 
Arrest of Ram Singh, Japanese agent. 151? 
Assistance from UNRRA. 11. x
Atlantic Charter. 378»79. '
Awards for capture of enemy agents. 434. 
Ban on Chapter 14 of Satyarth PraJcash. 

57.
Ban on the books OivU War in France and 

The Paris Commtme. 263. -
Britain's post-war export trade with India. 

53.
Cintral School of Aviation. 317.
Christmas speech of His Majesty the King 

Emperor. 151.
Claims of Indian refugees from Burma. 

151-52.
Composition of the Claims Commission. 

427-28.
Conference on 41 Reconstruction Problems 

of Asia ” held at New York. 378. 
Cenferenco of the United Nations at San 

Francisco/ 432.
Construction of a chain of picture houses 

with British and Amerioan Capital 320-21. 
Construction of pipe line to China. 261-62.
Deportation o f Indians from Madagascar. 

154.
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Deputation allowance for staff loaned to
the Delhi Rationing Organisation. 201.

Dupty Dieector, Civil Supplies, Delhi
Rationing. 261.

Detention of Rata Singh alias Mohamad
Hussain, Japanese agent. 500.

Disabilities of Indians in Canada. 619.
Disabilities suffered by Indians in South

Africa. 10.
Disposal of lend-lease material after the

war. 154.
Dissatisfaction amo^g British Officers in the

Indian Ai^ny. 427.
Distribution of surplus central revenues to

Provinces. 318.
Draft Hindu Code. 594. i
Dumbarton Oakes Conference. 432.
Ejectment of Mrs. Pather and her family

(  thoir home in Durban. 57. '
Establishment of a colonoy for the settle

ment o f Indian soldiers. 428-29
Export of oettdn textiles. 594.
Export of textiles to Egypt. 594.
Forfeiture of books written by Marshal

Bodoglio, etc. 7. ,
Formation of an Indian Parachute

Regiment. 428.
Fuel pipe line from India to Cnina. 380.
Gold seized by tho Axis powers. 318.
Hardships sufferod by public at Viramgam

Customs Cordon. 618-19.
His Highness the Aga Khan’s Mis­

sion. 433.
Hospitality to British troops by Indians. 430
Hydari. Mission. 467.
Illicit export of gold. 57.
Immigration of Indians into Burma. 203.
Import of consumer goods from tho U. S. 

A. 54.
Import of motor cars from Bri­

tain. 436-37.
Import of steel for the manufacture of bicy

cles. 153.
Inconvenience caused to passengers at

Viramgam Cits toms Cordon, Kathiawar.
152.

Incresae of brothels" and prostitutes
: in Delhi. 436.

Indian. Civil Service and Indian Polioe
379-80.

Indian industries. 7.
TnHiaji prisoners of war. 464.
Indians in the U. S. A. 381.
Indian students going to the U. K. for

higher education. 55-56.
Indian troops in Italy. 8-10
Language of Hindustani versions of films

identical with Urdu. 264.
Leaseland aid. 6, 0-7.
Liberation of Indian prisoners of war from

camps in Poland. 433.
Lifting of the ban on publications of th1 

Watch Tower Bible and Tract Society. 57.

Loan from the U. S. A. for Industri­
alization. 320.

Loan of Btaff to the Delhi Rationing organi.
sation. 200.

Loss sustained by Indians on the evacuation
o f B u ’mi. 317-18.

Manufacture of bicycles by the Hind Cycle
Company. 202, 202-03. *

Municipal Committoe of Ajtner. 317,
Number of Indian prisoners of war freed by

Amorican troopc in Luzon. 430.
Occupation of Au*t> 606.
Occupation of GSJmany. 005.
Occupation o f Gertaany by the Allied Na­

tions. 8, 378. ^
Pamphlet entitled Our British Empire. 7.
Plans for utilisation of India’s sterling

balancos for industrialisation. 319.
Policy of All-India Radio in respect of

Hindi. 152-53.
Post.war development of railways. 57-58.
Post-war plans for speeding up telegraphic

communications. 8. '
Post-war road development. 319.
Relaxation o f the provisions of the Paper

Control (Economy) Order, 1944. 433.
Replacement of the League of Nations by

a stronger organisation. 438.
Representation at tho United Nations Con­

ference. 320.
Reprosentaion of India at tho Conference

o f International Air Traffic Operators.
152.

Resignation of their appointments by
certain members of the rationing staff. 201.

Rice for Bihar from Nepal. 50. .
Sale of deteriorated flour in Dacca. 320.
Scarcity of oloth in Provinces. 437-38.
Slaughter of cattle. 50.
Smuggling of cloth  ̂ to Cliina via

Tibet. 594. .
Stops taken to stop unauthorised travelling

on the roofs, etc., of railway car.iages. 56.
- Terms of reference to the Reorganisation

Committee (India). 54-55.
Trade between Britain and India. 293.
Vacancies in superior appointments of the

Delhi Civil Supplies Organisation. 260.
Viramgam Customs Cordon. 022. '
Visit of Sir Cyril Norwood and Sir Walter

Moberly. 435-30.
War situation on various Fronts. 4-0.
Wireless installation at railway stations, 457.

z
Z a j h u l l a h  K h a n , Hon. Sib—

Question re statement made by — at the
Commonwealth Relations Conference.

423.
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